73 Budget (General)
1977-78—

Singh said, he would not answer
questions put during the interrup-
tions”,

Sir, for us Members of the House, the
only mode of communication to the
people outside is through the press.
Therefore, it is necessary that our
press reports the facts of the proceed-
ings and the proceedings of the House
should not be misreported. Thig mis~
reporting has a three-folq effect. One
is, I woulq say, I have been wrongly
represented; number two is that the
Member who was really responsible
for what happened on that day in this
House has been denied publicity, and
thirdly, the proceedjngg of this House
have been misreported which I think
is a serious matter. 1 woulgq request
this House to take necessary action so
that the proceedings of this House are
not misreporteq henceforth. Thank
you.
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“We seek to accelerate the pace
of economic progress and to dis-
tribute its fruit equitably in a
a framework of democracy and
individual freedom.”
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SHRI U. K. LAKSHMANA GOWDA
(Karnataka): Mr. Deputy Chairman,
Sir, within the short time at my dis-
pcsal 1T would like to make my brief
comments on the Budget. This being
the first Budget of the party which has
just taken gver the Government and
with the Congress Party as the princi-
pal opposition party, it is natural that
we expect generation of a lot of heat
and controversy over every one of the
policy matters and also the proposals
there in the Budget.

Sir, to start with I woulg like to
gay that it is wrong to come to the
conclusion that everything that the
Congress Government had done in
the past had gone away, wrong, land-
ed the country in difficulties and that
there has been no development.

Actually, Sir, there has been consi-
derable development—everyone of us
will have to accept that—during the
rule of the previous Government over
a couple of decades. There might
have been shortfalls; there might have
been some defects; something more
might be needed. But it is not cor-
rect to say that everything that has
been done, has not peen in the interest
of the country, that no development
has taken place, and that everything

[ RAJYA SABHA ] General Discussion— 84

contd,

should be reversed. 1 do not think,
Sir, that that is the attitude of the new
Government either, There have been
developments in the public sector, in
the private sector and in, what we
call, the mixed economy—that is where
botly the private and the public sectors
have been functioning—ang those have
been to the benefit of the country. Sir,
to gay that nothing has been done to
agriculture, is also not correct. But,
what has happened in several Plans
is that agriculture has not received
its due. In view of that, the Janata
Party has now come gut with g Bud-
get with an accent on agriculture. We
must all accept that. It does not mean
that they have given a go-by to the
Public sector. No where has it been
stated and I am glad, Sir, the honour-
able Finance Minister hag stated in the
Lok Sabha that that wa% never the
intention.

Sir, in the past more than 60 per
cent of the nationa] savings and fore-
ign aig were allotted to the public sec-
tor and a major portion of the balance
to the manufacturing sector; and only
what was left over wag given to the
agriculturaj sector. Now, it is in the
fitness of things that more allocations
shoulg be made for agriculture and
accent ghould be on the development
of agriculture. Sir, just the other
day, the hon. Members on that side,
particularly a lady Member, stressed
the need of modernising agriculture.
Nobody will deny that unless we
modernise agriculture, it will not be
possible to meet the demands. Sir,
agriculture accounting for half the
nationa] output, any increase there will
naturally adg at least to 50 per cent
of the savings and development in the
country.

When we look at the allocations we
find that the present Budget hag pro-
vided gubstantial allocation for agri-
culture. It is 3 very commendable
effort. The allocation of Rs. 3024
crores for agriculture is 30 per cent of
the Budget. Irrigation is also includeq
and they propose to provide water
supply to the villages in a period of
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five years. It might be a very en-
thusiastic project, but it is 3 commend-
able one. And, also, so far ag agricul-
ture is concerned, they have made a
sufficient allocation for doubling the
acerage which is under irrigation, And
that is the main base where you can
increase the agricultural production
in the country because, gg is well
known, a major portion of the land in
the country ig arid.

Sir, so far as the tax effort is con-
«cerned , it has been stated that it is
a Swatantrg Budget and a capitalist-
oriented Budget. If we just look at
it, we find that, as compared to the
previous years, there has been a
mobilisation of tax effort to the tune
of Rs. 92 crores, Wealth tax has
been increased, surcharge on income-
tax has been increased. Not that I
support all these measures, but it has
been done. And, even so far as the
corporate sector is concerned, the
facility which was made available
for them to deposit 5 per cent sur-
charge in the Industrial Development
Bank of India has been withdrawn
and that money has accrued to the
Exchequer.
would like to say here that the
wealth tax  which during Shri
Chavan’s time was 8§ per cent on the
highest slab was slashed to 2.5 per
cent last year. Even though I agree

that the wealth-tax rates
I P. M. should be reasonable, as the

Wanchoo Committee has re-
commended, the marginal rate of
taxation should be moderate, other-
wise it will lead to tax-evasion.
Taking that into consideration, it was
brought down and now it has been
increased over the second ang the
subsequent slabs. I feel Sir, that at
least over 2% lakhs up to 10 lakhs the
1 per cent increase should have been
less. R

So far as the income-tax is con-
cerned, Sir, the maip position is, gfter
providing for an exemption limit up
to Rs. 10,000, now the Finance Min-
ister has gone to calculate the tax
from the previous exemption limit of
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Rs‘. 8,000, In my view this is taking
away by one hand what you have
given by the other. Actually the
benefit should go to the salaried and
lower 1ncome groups who come with-
in the tax net. That is why, not only
this year, at the time of the interim
budget, but previously also, 1 have
always advocated that the exemption
limit should be at least Rs. 10,000, so
that it would leave away a large
number of these people being brought
into the tax net. Here, Sir, I would
urge upon the Finance Minister to
consider accepting the Rs, 10,000
limit for the starting point of taxation,

Sir, so also I would just like to
refer here to what has happened in
the case of the wealth-tax., Before
the amendments of 1975-76 and
earlier years, a specific Rs. 1,50,000
exemption Iimit was provided for
agriculture and subsequently
Rs. 1,50,000 exemption limit was pro-
vided for savings in bank-deposits
and others, and then for the dwelling
house it was provided to the tune of
Rs. 1,00,000. Now, the non-agricul-
turists will get the exemption bene-
fit of Rs. 1,00,000 for the dwelling
house and Rs. 1,50,000 for deposits,
but if he is an agriculturist, the
exemption limit of Rs. 1,50,000 which
was earlier provided in the subsequent
amendments, intentionally or un-
intentionally, have got lost, and
he gets an exemption of Rs. 1,50,000
only. This is a matter which should
be looked into and this special exemp-
tion limit for agriculture should be
accepted.

In the case of private agro-indus-
tries, where plantations are the main
source of wealth-tax, all agricultural
properties, even the buildings for
housing of workers, hospitals, schools
are not exempt. They were brought
under the tax net when agriculture
was brought under wealth-tax in 1970.
At that time, the honourable the
present Prime Minister was the
Finance Minister. He did not accept
this suggestion and later on I think it
was accepted. That is a matter which



87 Budget (General)
1977-78—

[Shri U. K. Lakshmana Gowda]

is of primary importance where you
are covering the agricultura} pro-
perties under the wealth-tax, .-

Sir, now, certain tax reliefs have
been provided for both corporate and
other sectors. 1 welcome this. One
is the investment allowance, It is
- a good thing. It has now been allow-
ed to cover all the industries except
the luxury and consumer goods in-
dustries which are listed and number
34. It is wrong to say that it is
meant only to encourage capitalists
because it has been provided that
such invesetment allowance and re-
lief will be provided only for the
priority industries. This is a welcome
feature. But, Sir, what has happen-
ed? In the case of tea plantations,
which is 40 per cent industry and 60
per cent agriculture, this benefit will
be available only to the extent of 40
per cent of the tea incomes which is
central income and not for the other
60 per cent. which 1s state income. For
the development of plantations,
whereas in the case of coffee, rubber
and other items being entirely under
the State sector and coming mainly
under the agricultural income, they
cannot avail themselves of any of this
relief. Since the Finance Minister has
said that he would be having discus-
sions with the State Governments
with regard to several other proposals,
I would urge upon the Finance Min-
ister that this proposeal must be
taken up and it must be seen that the
plantations, the main agro-industrial
sector, are helped to develop. This
will help the generation of employ-
ment in the rural areas which, I am
sutk, is the intention of the present
Government; and their emphasis is
on that. The plantations cover many
hil] areas of States like Kerala, Kar-
nataka, Tamil Nadu, Assam, West
Bengal and, [ think, Himachal Pra-
desh also. So, if you want to generate
employment in the rural areas, one
of the most labour-intensive agro-
industries ig the plantation. Yetf, for
their development none of these in-
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centives is available. For example,.
there is ng development rebate on
plantations because they are living,
plants; you do not get any deprecia-
tion on planting assets. Compared to
an industry where you get substantial
depreciation on the equipment~or the
machinery and buildings, nothing is
available for plantations. So if you
calculate the tax on gross profits, you
wil]l find that the engineering and
other industries, or the general in-
dustrial sector gets a much greater
relief thap the plantation sector. This
should also be looked into.

Another point that should be taken
into consideration is that many of the
engineering goods and other items
are being subsidised. But in the case
of  agricultural] products, mainly
plantation products, not only no sub-
sidy is available, but whenever the
prices in the internationa] market are
considerably high, you always find
any Government, whether jt is a
Congress Government or a Swatantra
Government or a Janata Government,
levying an export duty. This has re-
lation to the recent controversy over
the very high rise in the export duty
on coffee. T must now congratulate
the Finance Minister when he came
to know how the internationa] prices
had fallen, he reduced the duty from
Rs. 2,200 to Rs. 1,600 andg then from
Rs. 1,600 to Rs. 1,100. Even though-
much more consideration is necessary,
at least I must congratulate him on
immediate action. Otherwise, the re-
turn to the producers of coffee would
have been very much hit.

MR. DEPUTY CHAIRMAN: If you
would take a long time.

SHRI U. K. LAKSHMANA GOW-
DA: Another two or three minutes.
That is why I am saying that so far
as the agro-industry of plantation is
concerned, special consideration should
be given to see that more develop-
ment takes place. I am sure that my
friends like Mr. Kali Mukherjee of
West Bengal and other friends from
Agsam and Kerala will gupport me
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when I suggest that a discussion
should take place betweep the Fin-
ance Minister and the State Govern-
ments on how they cap rationalise
the agricultural tax structure because
agticultural income-tax in Karnataka
is at a flat rate of 65 per cent over
Rs. 1 lakh, in Kerala it sometimes
reaches 75 per cent, which is unheard
of and also in Tamil Nadu. So I would
like this to be takepn into consideration
that whep incentives are provided,
for industrial sector these industries
also should be in a position to take
advantage of them.

- (v

Some mention has been ‘made
about unemployment. Sir, how do
we solve the unemployment problem?
By just making speeches and then
making a budget allocation for solv-
ing the unemployment problem, we
cannot do it. The crash programmes
have not worked. We have seen in
this House how many crash pro-
grammes have come in and how
they have crashed. When Mr. Mohan
Dharia, who is now the Commerce
Minister, was the Planning Minister,
certain crash programmes were men-
tioned and all of them crashed. So the
-only way is generation of wealth by
increased production. From  that
point of view, I support this Budget
and command it, for they have made
25 to 27 per cent. more allocation for
expansion of industries in the rural
sector and in the urban sector and
provided incentives so that there will
be more production and generation of
wealth, which will naturally help to
a great extent to solve the unemploy-
ment problem.

If expansion takes places egpecially
in the rural agro industries—transfer
of small-scale industries, giving in-
centives for large industries to go to
backward areas and so on—it would
haturally provide more employment.
From this point of view 1 support all
those concessions which have been
provided in the Budget. You said
straightway they have done away
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with the public sector. No, let us
watch the situation. Thig is the first
Budget that they have given. The
honourable Prime Minister said the
other day they were short of time,
they would improve upon this in the
next Budget. So 1 have not lost hope.
I have great hope. Anq 1 had hope
with the previous Government also.
There have been many changes,
many policy changes, cross-purposes,
first in agriculture, then the accent
was shifted to heavy industry, then
again there was a change-over to agri-
culture. These are things which we
have to take in their stride. I am not
so pessimistic about the results,

Sir, one or two things were said
about amalgamation of companies.
There was criticism of the amalgama-
tion of companies which are in diffi~
culties with the more profitable and
well-run  companies—that is amalga-
mation of sick mills, ete. I think this
is a very good idea. In the past we
discussed here many times when our
friend, Mr. Chattopadhyaya, was
dealing with sick textile mills and
sick tea gardens. What happened? At
that time the accent was oh merging
them with separate corporations in
the public sector. It gave ys a
negative relief. The National Textile
Corporation, after it got all the sick
mills forced on it, ended up with an
accumulated loss of Rs. 110 crores
and it has ended up with another
Rs. 30 crores or so loss this year.
Therefore, Sir, not only will such a
thing bring a bad name to the public
sector, but it will be wrain on the Ex-
chequer. So, why not as an experi-
ment find out if these sick mills
coulg be absorbed by more pros-
perous ones? Of course, there will be
a little less tax revenue, They will be
aliowed to write off the tax. But an
effort should be made without taxing
the common man o increase the
efficiency of the sick mills, to bring
them to production. Why should we
cry hoarse about it? We had aried one
experiment. Let us now try this ex-
periment also, and if we succeed, it
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will be very good. Angd I think that
this is a much better way than tag-
ging the sick mills on to new public
sector undertakings and then expose
the public sector undertakings to
criticim saying that these public
sector undertakings have made losses?
And why make t 2 common man pay
for these losses (Time bell rings.)
Onl, one more thing Sir, and that is
with regard to public sector trade or-
ganisations like STC, MMTC, etc: I
read that Mr. T. A. Pai, former In-
dustry Minister, during his speech in
the Lok Sabha, said that in the name
of gutonomy these organisationg have
grown to such a size that they are
losing in efficiency. If anybody else
had made this statement, it would
have been said of him that he wanted
to encourage the private sector and
that was why he was making such a
statement. But our experience has
shown that this iS what happened.
Therefore, Sir, I want greater effi-
ciency to be brought into these orga-
nisations. It is not enough if we have
huge autonomous organisations. In
many Consultative Committees criti-
cism was made, charges were levelled
against these organisations. It was
even suggested that STC was think-
ing in terms of taking over all the
exports of traditional items. If this
is the comment of Mr. T. A. Pai, I
do not know what would happen. 1
do not want this organisation to be
woung up. 1 would like this and
such other organisations to femain,
but work in competition with private
exporting firms, because they are
handling tea, coffee and so many
other items—including  minerals.
Therefore, 1 want more efficiency to
be brought in and there should be
more contro] over them, Sir, I do not
want to take more time. I thank you
for giving me his amount of time. In
view of what I have said earlier, in
view of the allocations they have
made in this Budget for more plann-
ing, particularly agricultural planning,
I feel they have made 3 good beginning
and they will be in a position to im-
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prove upon jt. I hereby give my:
support to the Budget proposals. Thank-
you.

MR. DEPUTY CHAIRMAN: The
House stands adjourned til] 2 ». M.

The House thep adjourned for
lunch at fifteen minutes past
one of the clock.

2 pM.

The House reassembled after lunch
at three minutes past two of the
clock, Mr. Deputy Chairman 1n the
Chair.

SHRI KAL] MUKHERJEE (West
Bengal); Mr. Deputy Chairman, I am
a social democrat and as such I wel-
come the new Government, and pay
my respect to the people for the way
they have expressed their right of
franchaise fearlessly and courageously..
I accept the verdict with all humality.

Sir, as wusual with the other
Finance Ministers of the past, during
the last few years, there is nothing
extraordinary in the speech of our
present Finance Minister. His is
also a routine annual exercise. The
Ministers of the previous Govern-
ment, I found, after listening to their
speeches very carefully ang patient-
ly, were very critical about this
Budget. But [ am sure that they would
have produced the same kind of
Budget as the present one though
there might be a little difference of
emphasise here and there.

1 do agree with the Prime Min--
ister Shri Morarji Desai when he
said that it all depended upon how
you looked at the Budget and I also
agree with the Finance Minister when.
he said in his Budget speech that
“the Budget was an exercise for
shaping the country’s social and eco-
nomic policies”. He further stated:
that the Budget “reflects faithfully
the philosophy the programme and
the principles of the party”. Their
manifesty promises tg  eradicate
poverty, ensure full employment and
stabilise prices within ten years. Sir,
due to the short time at my disposal,
I will not go intg the details of the
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made here and there. But I would only
venture to dea]l with the approach of
the Budget towards the socio-econo-
mic problems which it wants to golve
and the approach of the party or
those people who are committed to
solving them through this Budget.
First of all, Sir, let us try to under-
stang what the socio-economic prob-
lems are which the Budget is trying
to solve. According to me, Sir, the
same problems were prevalent in the
past and stil] persist in gur Society
and during the last thirty years, since
independence. The infrastructure
of a capitalist order of society has
been pursued to be built up and
developed in our antiquated feudal
society of India. Ours is a develop-
ing country with a backward social
system and the country suffers from
a Brahminical hierachy. Ag has been
mentioned quite often during the
Zero Hour, when special mention js
made the minorities and otherg suffer
a lot. Sir, you have been hearing what
the Members have been saying
so pathetically about the minorities,
particularly the Harijans and the
other downtrodden, about the rigidity
of the caste system that is there, about
the non-acceptance of the minorities
by others and about the refusal
to recognise the different linguistic
natjonalities which from part of
the fabric of our whole national
system and the society. To keep
the country integrated proves to be
a difficult task and it is also proving
difficult to provide for the integrated
growth and development in the
country. No budgetary provision is
there to reduce the disparities, the
economic disparities, and to uplift
the downtrodden and to save these
people from assault by the haves and
the upper-caste people. There is
nothing in it and there is no provision
for this and there is no mention of
this question at all.

Sir, economically our country has
committed a crime by indulging in
pursuing a policy of construction of
a four-pillar superstructure for the
exploitation of the sixty crores of
people while two percent are asso-
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ciated with them as beneficiaries.
What are the fouy pillars of this struc.
ture, standing as the Ashoka pillars,
for exploiting the people?

Firstly, the multi-pationals consti-~
tute ohe pillar, with their operating
branches of about 500 in India, with
an estimated capital and assets of
about 15,000 crores, an amount equi-
valent to the total annual receipts in
the Budget of the Finance Minister.

More are coming to flood the coun-
try with dollars to . pset the total
economy of the country so as to seize
political power whenever they deem
it fit. The history has told us g num-
ber of times how these monopolists
and multi_national corporations be-
haved in other countries.

The Budget, unfortunately, has no
provision to stop it. Rather it is in-
clined to enhance it through various
allocations. One, for example, is to
hand over the sick industries to a
rich and viable industry which s
normally held by the monopolists.
Therefore, it will enrich the mono-
polists one after the other, because
they are not taking over amy sick
mills. That gives an impression how
they are going ahead and Thelping
these types of mongpolists and multi-
nationals. Sir, the multi_national
corporation and the International
Monetary Funds are in collaboration
and in league with indigenous mono-
poly houses who have increased their
assets 20 to 30 times since Independ-
ence at the cost of the people. Sir,
the Finance Minister’s budget has
given them incentive to exploit the
country much more than restraining
them throughout his budgetary pro-

visions.

Thirdly, Sir, the big traders are
either relategq to or integrated
with monopoly houses who supply
the capital, intelligence and black
money to the mercantile community
to corner the essential goods of the
society, so as to get quick profits and
quick returns, which lead to constant
price rise. Every month we are
getting a rise of 2 per cent. T am
afraid, there will be an increase of
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1 per cent every week. In the Budgat
there is no scheme to restrain them.
They are looting the people in an
unrestricted way.

Fourth—Ilast " but not the least—the
rural rich, the remnants of the feudal
system, the Rajas, the Maharajas, the
landlords, the money.lenders and the
rich peasants are in constant league
with the above-mentioned exploiting
groups. They manage the rural ox-
ploitation very nicely. They fire them,
they kill them, burn them and they
do as they like as has been stated
during the zero hour by some friends,
here, They are the enemies of land
reforms and merciless exploiters of
the rural poor. Is there any provision
in your Budget for land reforms and
land distribution? No. Nothing is
found.

Sir, the country started with vne
bureaucrat in the beginning, just
after Independence, as a Finance
Minister. Here is the ninth Finance
Minister of our country. And he is
also a bureaucrat. Sir, I fing that the
Finance Minister’s budget never
touched this octopus Who are sucking
the very blood of the people of the
country by their well-identified ten.
tacles mentioned earlier. My answer
is clearly negative, and your Bud-
get has positively helped, encour-
aged and indulged in certain steps
through sectora] allotments to this
Hyderaheaded criminal gang — these
exploiting agencies. Through this
Budget, I agree, the Finance Minis-
ter has achieved his first step,
that is, the ‘free enterprise” which
they have developed as a philo-
sophy in the country. And that
philosophy of Swatantra Party has
been infilterated, consciously or un-
consciously, inside the Janata Party.
Now, Sir, I beg to remind you that
in between 1951 and 1977, successively
8 Finance Ministers ruled this poor
country and the people lost 75 per
cent of the purchasing power of a
rupee on the basis of 1961.62 price
index figure—100 of these great 8
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Finance Ministers—really speaking 6
because 2 appeared twice on the stage
—one is our great Prime Minister of
India today, Shri Morarji Bhai. He
appeared on the scene twice, He was
the Finance Minister under the Nehru
family twice, once wunder” Pandit
Jawaharlal Nehru as Finance Minis-
ter and then again”as Deputy Prime
Minister-cum-Finance Minister under
the former Prime Minister of India,
Mrs. Indira Gandhi. There he had
successfully taken away 30 per cent
from the rupee by his own actions.
Out of the 75 per cent erosion of the
real balue of a rupee, Morarji Bhai
alone has taken away the lion’s share
of 30 per cent. I believe that the 9th
gentleman, the Fingnce Minister now
will take away the entire value of
the rupee during his regime if he is
tolerated and is allowed to continue
for a year or two years or 5 years.
Thanks to the Janata Government.
It is well known that the vested inte.
rests ang the lobby for free enterprise
have been trying to get rebates and
tax reliefs, Now, they have succeed-
ed in getting so many concessions
whereas the consumers’ interests in.
cluding the interests of the toiling
poor, the poor middle class and the

© fixed income groups have been cla-

mouring for lower excise duty have
been ignored. The Finance Minister
has obliged the rich and the vested
interests since he belongs to the gang
of a few. He has refused to oblige
the latter, the toiling people, the fix-
ed income groups and the consumers
as a whole. The Finance Minister
said during the elections that he
would withdraw the C.D.S. and pay
the D.A. instalments. 1 do not mean
only the Finance Minister, but the
party of the Finance Minister, I
personally listened to a speech deli-
vered on 2nd March last at Boat Club
where the present Foreign Minister
spoke and Babu Jagjivan Ram presid.
ed. He assured the Central Govern-
ment employees ang the working
classes that the C.D.5. would be
withdrawp, as soon as they came to
power. He also assured the working
classes and the Government staff that
the dearness allowance due to them
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would be paid straightaway. I per.
sonally listened to that. But, as soon
as they came to power, within a few
weeks they have violated what they
had promised to the working classes
and the toiling people and the fixed
income groups. This is shame viola-
tion. This is a betrayal to the voters
ang to tae working classes and the
poor middle classes., Sir, is it the
Gandhian behaviour that Gandhiji
practised? I do not know whether
Jang Sangh believes in it. Neverthe.
less, our Prime Minister does believe
in that. Did Gandhiji practise that?
1 am strre that your holding the posi-
tion a¢ the 9th Finance Minister is
gradually reducing the rupee-value
and eroding it, as 1 stated earlier,
‘That will create a sericus crisis in
the national economy. I am afraid
that will also create a great political
impact on the national politics and
the country as a whole. The first
disintegrating conglomerate, the
morcha, the Janata Party of yours,
will be cracked down by the socio-
economic pressure and may bring
about chaos since a large political
vacuum will be created in between
the people and the Government. I
am afraid the totality of the democra.-
tic rights that are earned by the
people as a whole through various
movements, thanks to JP, will end
in futility. I am afraid of that. I
keg to remind you the lessens of his-
tory—which you need v=ty much
now-~—which we must not throw in
the oblivion., particularly in the pre-
sent day Indian conditions. It is an
axiomatic truth that a despot or a
dictator emerges in 3 society only
when a person is surrounded Dy with
arrogant and greedy minicters, along
with greedy politicians, corrupt astro-
Jogers and medicants, corrupt busi.
nessmen and bureaucrats, smugglers
and sycophants. Once that happens
to a country, it becomes reduced to
authoritarianism, sometimes leading
to a dynastic system. That did hap-
pen to our country, unfortunately,
during the last emergency. Let that
not be allowed to be repeated again,
and that will be disastrous to our
nation. not temporarily but for good.
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Sir, I am sorry to state that the
fiscal policy of the Finance Minister
as exhibited in the Budget and the
behaviour pattern of your ‘Morcha’
Government, the Janata Government,
as demonstrated during the past few
weeks of its existence are indicating
a direction to disintegration of the
country, Whether a Harijan will
become the Chief Minister or 3 Koiri
will become the Chief Minister or a
Gwala will become the Chief Minis.
ter or a Brahmin will become the
Chief Minister, has become a problem
new, 8ir, all the Janata talk of the
Gandhian way in 1977 has become a
mockery as Indira’s ‘Garibi hatao’ in
1971. There is no difference between
the two.

Being a born optimist, Sir, and
passing through the freedom struggle
and various struggles of the toiling
people, 1 do visualise a third viable
alternative despite the dark pheno-
mena stated earlier. Since the Cong.
ress has nearly been rejected by the -
people, the Janata, I am sure, shall
shortly meet the same fate, I say
this against this background of the
Janata Party's failure to meet the
basic challenfe of the agrarian front,
the incapacity to tackle the problem
of huge unemployment of a crore in
the urban areas and many crores in
the rural areas, the refusal to appre-
ciate the economic stringency that the
fixed income group, the poor middle.
class and the Government servants
and the employees of the public sec-
tor enterprises and the toiling mil.
lions, are confronted with. The Janata
Budget has not recognised the fact
that 70 per cent of the population
survive below the poverty-line and
consequent eruption of chronic dis.
sension will ultimately paralyse the
present system and the structure it-
self. Under the circumstances Sir,
one has to look forward to the signi.
ficance of the left alliance Govern-
ment in West Bengal. It seems, its
stability is assured by the objective
condition of support from the rural
and the urban poor. If this Ministry
with that foundation and with a na-
tional outlook can consolidate its
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position through persuasion and with-
out the use of violence—please note,
without The use of violence—and only
through persuasion and in a demo.
cratic process, then it can attract all
sections of the community who mat-~
ter, from the enlightened industrialists
to the middle-class intelligentsia and
workers in the factory and kissans in
the field. The left alliance may func-
tion as a catalyst for a social change
in the entire country in due course
through radical democratic processes,
since others are bound to fail in the
present feudo-capitalist set-up of this
country. The Congress and the Janata
are bound t0 fail to cope with the
situation that we are confronted with.
That is why the suggestion, Sir,—
in this feudo-capitalist set-up theay
have failed and they are bound to
fail—that the left alliance must build
up an ideal character—I am talking
about the future, the past is a record
for history. They must take lessons
from the past. They must build up

ideal character for their Ministers,
their constifuent party units and
cadres, unlike the Janata and the

Congress, so that it may draw the
other left democrats and progressive
elements from amongst the Janata
and the Congress who are suffering
the domination of the exploiting cau-
cuses of the dominant party. That is
the only silver lining in West Bengal
which may usher in a dawn and may
help to emerge a new national radical
left democrafic force in the country.

Sir, then and then only, your
budget, which serves the vested inte-
rests only, can be replaced by a budget
of the poor who constitute the 95 per
cent{ of the population of this great,
vast ‘antigquateg country. Till such
time. Sir, I am sorry to say, we are
to tolerate this Finance Ministey and
the Janata Budget.

Thank you, Sir.

SHRI SWARWMI DINESH CHANDRA
(Rajasthan): Mr. Deputy Chairman,
Sir, it would be an ante-diluvian idea
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to think that the Budget is the char-
isma of the Finance Minister and to
judge it as one man's performance.
The Budget is the index of the mind
of the Government as to how it oro-
poses to deal with the problem of the
people over whom it rules. The
Budget that we are discussing today
is very very disappointing.

When one thinks about the reaction
this Budget will create in the financial
circles all over the world, the very
thought of it is alarming. The basic
guestion to be answered 15, does the
Budget create a hope in the minds
of the people or leaves them as des.
pondent as ever? I simply cannot
understand the philosophy behind
this Budget. A Budget is not simply
an exercise in addition or substrac-
tion; it ought to be something more
than that. An emaciateg country like
ours cannot do with a routine Budget.

I am sorry to say that I do not find
anything in this Budget except g little
additiop here and g little substraction
there. The hon. Finance Minister’s
exercise is a futile exercise in abor-
tion. It 1s ap abortive Budget. The
hon. Finance Minister took quite long
in the hope that he would be able to
deliver a mature creature but, gentle-
men, I am sorry to say that the Bud-
get that he hag given us is a still born
child. To 95 per cent of the Indiam
people, this Budget does not mean
anything at all. Those who need our
attention first and foremost are the
teeming millions who have no jobs.
The number of such persons comes to
about 10 crores. If the number of
those registered with Employment
Bureaus is about 10 million, it is as
sure as anything that the nhumber of
those who are not registered is in
no case less than 90 million adults.
One-third of our population are idlers
per force.

Late Dr. Ram Manohar Lohia re-
minded Uus ggain and again that the
average daily income of an Indian
comes to about 15 np. Now that there
are many followers of late Dr. Lohia
amongst the Treasury Benches, I
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think, I was not too imaginative if I
hoped something radical to emerge
out of the Budget. But I must confess
that the result is very very disappoint-
ing.

101

Mr Deputy Chairman, Sir, all that
Shri Patel has to say on the question
of unemployment is:

“The accelerated growth of agri-
cultural production will in itself in-
crease the scope for employment in
the rural areas. It Is interesting
to note the labour input per acre of

land in Japan is four times the
corresponding level in India. This
is an indication of the scope for

generating new employment oppor-
tunities in the process of modernis-
ing our agriculture, More irri-
gation, better cultural practices,
double-cropping, increased use of
fertilisers and wedding will cer-
tainly create more jobs...”

Here the hon. Finance Minister
becomes a little self-conscious. lest he
should commit some mistake. By way
of abundant caution, he further says:

“...but it will have to be ensured
that premature mechanisation does
not affect this piocess adversely.”

Hon. Members, I have failed to
visualise what the hon. Finance Minis-
ter has up his sleeves, mechanisation,
no mechanisation, no  premature
mechanisation; God knows what his
dilemma is?

“Faster agricultural growth will
offer greater scope for employment
in such ancillary activities as repair-
ing. servicing, transportation, etc.”

Obviously, the hon. Finance Minis-
ter, or for the matter of that, his Go-
vernment is depending on their kulak
friends in the countryside for eradi-
cation of unemployment. I feel he
is being much too optimistic to the
extent of deceiving himself, or, per-
haps, all of us here, and the broad
masses of India outside the Parliament,
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Since Indian testimony may be dis-
carded, 1 will quote here a renowned
author who, in turn, ig quoting an-
other very distinguished writer on eco-
nomic matters. Rene Dumont in his
book Socialisms and Development
says:

“All the measures taken since
independence  have ended by
strengthening the wealthy strata in
the village, and weakening the posi-
tion of share croppers ang landless
labourers. City dwellers who own
land support the privileged villagers,

in their defence of the status quo,
and furiously oppose any far-reach-
ing reform. The growth of inequal-
ity is also part vldue to normal
evolution, since the peasant land-
owners and privileged farmers are
in a better position, than the poor
to avail themselves of modern
techniques. Myrdol concludes that
‘as long as working and earning an
income, jeopardise status, while land
holding and partial and complete
absention from productive work
raise it, aggregate output is held
well below its potential. The pro-
motion of social and economic equal-
ity is a precondition for attaining
substantial long term jncrease in
production.’ ”

What the same author says further
rather instructive:

w

i

“In India socialism was and still
is, the official doctrine of the Go-
vernment and most of the political
parties, many businessmen even,
claim to favour a socialist economy.
They vie with one another in urg-
ing the socialist model of society,
but are not in hurry to define it.
Some of them simply equate it
with social justice and planning, or
understand it as a mere ideology of
modernisation.

Myrdol also proposes that every
landless labourer should be allotted
a small piece of land; this would
give him dignity, a new cancept of
life, and an independent source of
income. A limited redistribution
of this kind could begin by sharing
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out the more valuable unculti-
vated fields near the village, expro-
priated  without compensation.
These would bring a minimum of
social security and above all, by
eliminating the chief ground for
contempt in this way, the traditio-
nal basis of status would be attack-
ed at its very root. The employee
would then have the prospect of
both economic and social advance-
ment before him.”

This is how the Finance Minister has
to proceed if he is at all serious in
tackling the problem of rural unem-
ployed and not merely in phrase-
mongerinz. We have to give the
unemployed status and dignity side
by side with work so that they create
more work in turn. While you want
to preserve all the kulaks, do not
think, that the poor village will be
contendeq with such jobs gs servicing,
repairing, transportation etc, Thou-
sands of top bureaucrats, industrial
executives, industrialists, their kith
and kin have become large farm-
owners in the run, Most of them are
absentee landlords employing share-
croppers and are busy exploiting
them. Break these big farms, to begin
with, and distribute them amongst the
i1ural poor and the urban educated un-
employed. With this, they will get a
piece of land, a litfle but of property,
which will give them the status and
diznity they deserve along with
werk., This is what has been denied
to them so far and that is why they
have remained neglected, wheraas,
the parasites have made away with
crores and crores of good money in
the name of industrial production and
hava been successful in turning it
into the so-called, bplack money. I
for one, hold that money that cannot
be controlled is black money. I know
of no other definitidn.

Let us turn to the unemployed and
the semi-employed, and let ug give
them petty sums a few thousands so
that they may get employed. In order
to give a man employment, you have
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to give him investment. In no other
country in the world it is so easy, as
in ours, to give a person employment.
Give an Indian sufficient money to
buy a camel and he will get usefully
employed. Give a villager enough
money to buy two bullocks and he
will get employed by turning his idle
cart into a useful means of trans-
portation. Give 5 person money to

buy five donkeys and he will get em-
ployed.

It is obvious from the hon. Finance
Minister’'s Budget speech that all this

will not please him, What he has
taken to his heart is:
“How modern organisations and

marketing methods can breathe life
intp labour intensive industry.”

Talking about the problem of unem-
ployment in the urban areas, parti-
cularly among the educated persons,
he hag told us something about the
magic formula. The hon. Finance
Minister further says:

“The House will be happy to know
that we are working on the details
of a specific scheme designed to
create opportunities for the educat-
ed unemployed. Under this gcheme,
we shall previde through the bank-
ing system ‘seed’ money and other
4nance at re'stively attractive rates
of interest to enterprising young
men considered eligible for assist-
ance.”

1 would like to know from the hon.
Finance Minister the number of
youngmen that would be considered
eligibile for such assistance now
many thousands, lakhs or millions.
Even one out of a thousand engineer-
ing students coming out of our engi-
neering colleges every year can possi-
blv be considered eligible for such
assistance. When the engineering
concerns run by the industrialists are
in complete disarray and are on the
verge of going bankrupt after devour-
ing crores and crores of rupees, how
can the scheme of the hon. Finance
Minister instil confidence and raise a
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. ray of hope in the minds of the
. €ducated unemployed?  Parrot-like

X

. repetition of old formulas won’t do.

The talk of the massive mandate with
which the speech of the hon, Finance
-Minister opens calls for massive res-

.- ponsibility also, Where is the reshap-

-~ policy so
- elimination

~

- ing and reorientation of the economic
as to bring about speedy

of  destitution and
. poverty? What the Budget indicates is
that the hon. Finance Minister and his
Government are thinking of reshap-
ing and reorientation in favour of the
privileged few only., The enterprising
young men considered eligible for
assistance as referred to in paragraph

24 of the hon. Finance Minister’s
speech would be among the top
" bureaucrats and the upper strata

whose parents have already robbed
 the national Exchequer to the fullest
extent possible. Has the hon, Finance
"Minjster given a thought to the pro-
blem that while the Government
would be drawing plans to provide

" seed money to the fortunate few, the
" industrialists

in the private sector
would have, in the meantime, thrown
on the streets ten times or hundred
times the number of educated young-
men, depriving them of their jobs in
" the name of disciplinary action, I
would like to put a straight question
to the hon. Finance Minister. What
is the difficulty in bringing forward a

- legislation forbidding the dismissal of

~ disciplinary proceeding?
~ be in consonance with the legal theory,
i also. In law, you cannot terminate a
;¢ contract unilaterally, I would

» upon the hon, Finance Minister

an employee in consequence of a
Thig would

call
to
bring forward a suitable "legislation

- forthwith, and I can assure him that

‘he will find the hon, Members sitting
on this side of the House ready to

~ tsupport it.

e
o B

It the hon. Finance Minister and his

"j‘ Government has no audacity to bring

" forward such a legislation, I am cons-
trained to say that there is much dis~
may and disappointment in store fqr
teaming millions, as long as this
Government is in the saddle.
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“Tq T GTAT 9G qZIAT
N 5 w9 ' femgrar )

While the scheme to provide em-
ployment to educated youngmen, as
indicated by the hon. Finance Minister,
is underway, during the same period
the employer in the private sector
will have dismissed twice the number
of employees already employed. This
is no innocuous exercise op the part of
the employer in the private sector;
this is his guru mantram. If there will
be more people thrown on the streets
hankering after jobs, this will be the
employers’ labour market, and he can
well negotiate and lower down wages,
bringing it to the lowest level—level
of semi-starvation.

D J

The minimum wage in many an
industry today is not above Rs. 5 a
day. While a bus or a truck driver
gets seven to eight thousand rupees
a month, a person doing the same job
in India gets only three to four hun-
dred rupees a month. If there is no
purchasing power in the hands of the

millions, what is our hope to build
industries?

It you go through the gpeech of the
hon. Finance Minister, from one end to
the other, you will find that the hon.
Fmance Minister had discarded the
Marxian way. I want to ask you in
all humility: Are you prepare i{o ac-
cept the Keynsian way? The only
way suggested by Keynes to get out of
morass is o increase wages. Nothing
else can give a fillip to the economy
in an under-developed or a develop-
ing country like ours. Unless we
choose one of the ways, God forbid,
we are doomed. N

Let us not builg our hopes on g novel
‘sarvodaya’ method to meet a crisis
such as we are in. [t will be a hope
like that of the ancient gold diggers.
It may be possible to keep a per-
son going on dialysis but a nation
cannot be kept alive and thriving
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on dialysis. I know the government
is in dilemma., What the employer
in the private sector feels helps him,
the Government being the largest
employer alsp believes in  helping
them. The tragedy lies in cohesion of
thinking. We have to give up unity
of thought with the employer in the
private sector if we want to survive ag
a nation,

1C7

Cutting down wages is ng sound na-

meagre part of the inputs. If any
Tevision in the wages is called for, it
has to be upwards,

Our direct-tax net is so small be.
Cause we pay very low wages. Bring
the national wage level to such a
plinth that every industrial worker
comes within the direct-tax net, each
one getting wages above Rs. 10,000 g
year and you will find there is a

" steep rise in the national income.

There is no other_gvay to curb infla-
tion. Wage rise is the only panecea
which may put an end to inflation.

At a time when the hon. Finance
‘Minister was the Principal Finance
Secretary, the Minister for Finance

-‘was late Shri T. T. Krishnamachari.
"The late Shri T. T. Krishnamachari
had to resign, for reasons best known
to Shri Patel. Shri T. T. Krishnama-
chari then told the country: Beware,
the tiger is at large. Hon. Members
will excuse me if I feel bound to raise
the cry again, beware, the tiger is at
large.

The tiger is an illegitimate child, I
do not know who the father of the
child is. The child is before us all
in the shape of a new formula. The
slogan raised by the hon. Finance
Minister is : “Let the bigger fry eat
up the smaller fry and all will be well.”

Hon. Members will permit me to
draw their attention to para 19 of the
hon. Finance Minister’s speech. He

has said :

“Some of ouf large industries,
such as textiles, are today in a
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serious trouble and are in a parti.
cular need of replacement and
modernisation. Therefore, adequate
resources “wiil have to be provided
for investment in these sectors. ..

I belfeve it might be a good 1dea,
if the managements of more efficient
mills were to be prevailed upon to
take over, as an act of social res-
ponsibilliy, some of the sick units
and nurse them back into sound
health under conditions to be laid
down by Government.”

Here comes the tiger out of his den.
Thank you, Sir.

SHRI KRISHNA KRIPALANI
(Nominated): Mr, Deputy Chairman,
Sir, not committed to thig side or
that, and being a watcher rather than
an active participant of the game that
is played here, I do not feel called
upon either to boost the Finance
Minister’s performance or to belittle

it. For me, his budget proposals
have the merit of being simple,
modest and wisely cautious. The

Minister may gloat in denigrating all
past achievement, but he cannot help
benefiting from it and cannot extri.
cate himself from its commitments.
That is as it should be. The nation
is bigger than the party.

Sir, the assurance of the Finance
Minister, reinforced repeatedly by
the Prime Minister and the Home
Minister, that the Government aspires
to incorporate in its long-range oro.
gramme some basic tenets of Gandhian
economic philosophy is to be warmly
welcomed. Both Mahatma Gandhi
and Rabindranath Tagore, the two
greatest and wisest men of modern
India, believed profoundly that the
basic unit of Indiah economy is the
village. If the village is neglected
and reduced to a dung-heap, to use a
vivid expression of Gandhiji, the en.
tire economy of the nation indeed
the very civilisation of India, would
become lopsided and deformed, and
a cancerous disease will eat at its
core, It is, therefore, heartening to
know that at any rate some leaders
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©f the present Government share this
belief and promise to endeavour to
give effect wo it. But, Sir, the proof
of the pudding is in the eating and
not in the recipe. It will, no doubt,
take some time before the pudding
is ready to be tasted. Meanwhile, at
least one Gandhian principle of ~on-
_ duct has been dbserved in the framing
of the budget—namely, one step
enough for time. Wg shall eagerly
await the next step, meanwhile wisH-
ing the Government Godspeed in its
good intentions and hoping that it
won’t be long before the step becomes
a stride. The Government’s perform-
ance, in the brief period of its power,
in restoring civil liberties, freedom of
thought and the rule of law lends
credibility to its promise.

Sir, no drama is more fascinating
and more enlightening than what the
country has witnesseq during the past
few months anq what we are privileg-
ed to witness in Parliament from day
to day. What was establishment once
is Opposition now, ang the erstwhile
rebels are in seats of - authority.
Nothing could be more morally sober-
ing, more reassuring than that greater
than the rulers are the people who
make and unmake them. This drama
has all the elements of 3 Greek ira-
gedy, of a medieval Morality, of a
Moliere comedy, and even of a modern
Tarce.

It has lessons for us all and much
scope for amusement besides. Those
who, only a few days ago, strutted
about as masters of fate, seem like
deflated balloons. They may wriggle
and writhe, squeak ang make noises—
but more as a gesture of opposition
than out of any real conviction. It
is all a rhetoric of face-saving. In
their heart of hearts they know that
they must expiate, must undergo a
long penance, undertake a renewed
tapasya, before they can hope to re.
cover even partially the lost heritage
which Gandhiji and Jawaharlal left
behind. Meanwhile they must oppose
for the sake of epposing, since demo-
<racy cannot do without an organised
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and disciplined opposition, and the
best of rulers must have critics to
keep them sane, for power 1s a far
more potent intoxicant than any al-
cohol or drug.

Today, Sir, it is the new rulers who
may strut about proudly, with a
smirk on their faces. Luckily, they
have seen and known what havoc
power did in deranging the mind of
the erstwhile rulers, and so, one hopes,
they will tread warily andq walk 1n
fear of God.

They swear elogquently by Gandhi-
ji. To some extent we gall do the
same, some more sSincerely than
others. It will therefore do all of us
good if we recall one simple and
consistently unfailing trait of the
Mahatma, namely, that he was always
generous to his opponent and severe
in judging himself. He was fair and
kind to all, more fair to foes than to
friends, and always critical of him.
self. This was true secret of his
greatness.

Thank you, Sir.

SHRIMATI PRATIMA BOSE (West
Bengal): Mr. Deputy Chairman, Sir,
the Finance Minister said in his
Budget Speech that he did not have
the benefit of consultation with the
Planning Commission which has been
reconstituted only recently. More-
over, though he knew that the Budget
of the Central Government is a major
instrument for shaping the country’s
social and economic policies, no en-
couraging steps have been taken ir
his final Budget except increasing tlhe¢
exemption limit of income tax {ror
Rs. 8,000 to Rs. 10,000. Here also he
has made a discrimination in th
exemption limit for tax payers ove
an income of Rs. 10,0(&/-.

As regards direct taxes, the incom
tax payers seem to have been furthe
penalised by retention of the CDS fc
another two years as also increase i
the surcharge to 15 per cent. Tt
continuance of the CDS for anoths

~
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[Shrimati Pratima Bose] , these  things, the cost structure
two years seems to hit the older i shoulq be taken into consideration
i because, as we all know, these goods

people above the age of 60. In all re  costl I shal ’ tg th
fairness to the older people, the CDS ¢ &rc ¢OS&¥. ° 8 1 reques €
should not apply to tax payers who Finance Minister to consider the
i marketing aspect of the rural indus-

take seven years for this age group
to get full refund of the compulsory
deposit which may not be possible for
the average old man.

17}

The Finance Minister has admitted
that an unprecedented price rise has
added to the miseries of the common
mayn but in the Budget no considera-
tion seems to have been given to ame.
liorate the position. £Tthough he has
mentioned the importance of intro-
ducing new growth impulses into our
agrarian economy, no mention has,
fowever, been made in the Budget
about land reforms which is a vital
point in the progress of rural econo-
my. In This connection the landless
labourers deserve the utmost consi.
deration. Although the Government
thinks about their subsidiseq income
from cottage industries in the lean
months, where is the programme for
their basic income by introduction of
better irrigation and small irrigation
schemes? Whom do the Government
intend to help? Surely not the land-
less rural population. These deserve
consideration for rural development.

mention of unemploy-
ment as one of the most pressing
problems, but no programme is
chalked out for the urbap unemploy-
ed youth. oL -

There is a

The TFinance Minister has pointed
out that the development of the small-
scale industries may solve the pro-
blem of unemployment, but the Budget
has not given a clear policy on the
development of the small-scale in-
dustries and the socio-economic uplift
of the rural people. We may set up
agro-industries, rura] industrial pro-
jects in increased numbers, but the
Government should make a decisive
policy for the marketing of the pro-
ducts at least in the primary stages.
While asking people to purchase

tries without which additional outlays
for khadi and village industries as
well as sericulture and handloom
industries will not yield the results

expected This might produce =m-
ployment, especially in the rural
areas, but as experience has shown,

without proper marketing facilities of
all these products, the exercise may
not be quite satisfactory and the
additional employment will only he
short-lived.

HAA! TF FAL (AT =)
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F1 @77 77 faar |
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ag Fg1 91 @Wie fF i awr A
F® T8 (a7 | A 1947 F AR AW H
FAF! (AT gE ] ) W AT H FEA
TEATFTL T AFAT L | a1 9 9 §
Hg aF 7 TG TR AGT Ay 7
Fga § & Fow Fwwe T 3fw 1 M@
g9 T8 feur at g a8 s=ar g
Iq gy fFay Tl § faerer o, st
T FT FAIT AT 91 a1 fF 9T ar
srEfaE Aavaes & fa=rd g ot 7 afw
difqn &1 FT7 a7 FI B fFEmi
a7 GfER WG FT AT FOT GLHIL



113

Budget (Genera?)
1977-78—
AT P @y asRw R AR AWE
S FFiRr HIT T 99q @y o4r 39
Fen fAwre AT FT g GNT A7
A& 1 forw fora=T #Fwan ar 39 q@ R
TE AT | AT AT F15 o7 AXT FFAT
& | AT 9aTEf Y LRI 9T S FIE |

PRT

g qe¥ T FYET & WL SEY
F IFIT Y AW IZATY | FIUG aGFCA
oY AR &1 27 AT q1, wAST FT
H31X W 3FeST femT 91 1 WIRE Ay
Y FaeqT #) 99497 93 73 7Y Afeas
¥wr2 ) iy % fab fawd a9e ¥ 599
CGTHRIT ST ITEE BT 97 WT I39F

farama FT W wwEE g fFwar ?

E I %‘uw 9% W A ¥ FaAr

WTEEF E  THE &7 A ARl g | o Y
FIHT T gT ATHT § A & qH7 IF A

 wgFE FETE | fe=rd & am ar &%

frATT WY 1 T e g g A, AT,

T, qean, g4, @t g@ Wy & ) A

- Ty grfier ST A A7 g A E
" uw A T ¥ dg9 FT AT AW § A

eIt & FTOT WA AAraT e
ST g )

§ weg W F! & 1T FEAT AR

g 1 ag wr gy qfw FEe g8 gfqwa

&Y fg=ms & wrgT yTd F TR w9@fw
e g w09 31 9@ g gqfw
¥ fgurd & @raat w1 fawmm frar s

.. GFATE | TG A Heg o qgEar & faA
©wwE AR | a9 a9 faEn demn

S wved, dan, g0, ATGN, R,

gy, mift feEradE € 1w
frmly &t s @ § T g

[ 27 JUNE 1977 }

General Discussion—
contd,

1R €1 A9 ST qr A FrEIEHar g
S FT oTER F A & faar gwy
g & wracasdm faae & FTeow «y
FE ANATE FET w9 ua fqEm wanr
¥ gt faamardiT o § | 575 $A% AT
grr =fey | a9z # fa=ng & far <@
T T JTaTH FATATE |

114

fgars % amga fawer =7 wzad
& faren 03 @I 3 7% o fawedt g o
&1 gaRY F Fwg 4% WA H AHR W
AR ¥ G 9@ #1399 wfufag
FHAN W AT qg oY TEY I92
AETIT § I w qEa ¥ @ @ fram
ferre ad @q & FCaF | ‘

qrt & faar gfw ST sz &1
o AIHRTAFEA S 1 AT @1 A
gawT faare 1 @l 71 s g |
Flam arg & qeai § F F1 907 | 9gH
AT ER A @R ad F ok aga
Sqgwt g gar i dfedi &1 @@ 2
9y AT (R FT A% T F gaey
ST G FT Fear 91fgn | framT &y
T fFeaT a91 F9 osS 9X EW
3T FAY IF | F F B T FT
STEET GTHT FL |

Ffy e 1 fefr ok sero
W fwam #1 7 gEETg AT o
IFHT A AT N qIE A Y 1 W
UF FT Ifag qe0 framt o fawr =g
q¥ Y fa=me sEmEEs

T wF1< afz Ffw & fae-famr oot
AR &3 e e s s
T H I T G AR T ¥ S A
T GHEAT FF FIA FT AL A1 Ifg
FIH O |



115 Budget (General)

1977+78—
SHR] GIAN CHAND TOTU
(Himachal Pradesh): Mr. Deputy
Chairman, Sir, the budget presented

to us reflects the contradiction and
the confusion of the Janata
Take, for instance, the direct taxes,
The hon. Minister, in his address, has
said that it was doubtful if taxation
alone could achieve such ap increase,
that the high rate of direct taxation
had been counterproductive because
of the evasion that had ensued and
that in any case the number of people
who had fallen in the direct tax net
was so small that revenue realisation
could not match the requirements.
So, Sir, the Minister concedes this
and yet raises the income-tax rates.
He has not only raised the income-
tax rates, but while replymg to the
debate in the Lok Sabha, has given
it as a proof that he has said the
Swatantra mentality by raising the
direct taxes. Sir, if raising of the
direct taxes would bring about social-
ism, it would have been brought
about much before, The raising of
the direct taxes only brings about
tax-evaders and corrubtion. We should
not forget whether it is the class of
businessmen or the class of tax-col-
lectors, it is the same class; honesty
and dishonesty in both the classes arc
the same. The moment you raise
the direct taxes, you make room
for tax-evaders. One should not for-
get that the direct taxes come to
hardly 2 per cent of the total revenue.
Sir, though I would compliment the
Finance Minister for raising the
exemption limit from Rs. 8,000 to
Rs. 10,000, I do wish he had raised
it to at least Rs. 12,000 particularly
when the rupee value has gone down
in the last 20 years to only 36 naye
paise. .

The second instance of confusion is
regarding employment. The Finance
Minister has said that by presznting
this budget he wants to increase the
employment opportunities in the coun-
try. Yet, Sir, he has made a provision
for taking a loan of Rs 800 crores out
of the foreign exchange accumulation.
He has not spelt out how he is going to

Party.
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utilise it. Obviously, he is going to
utilise it by mnot only importing

watches but other consumer goods
also. Sir, may I put a question? By
bringing in watches and other con-
sumer goods, he might be thinking of
mopping up Rs. 800 crores of black
money. But it is a short-sighted
policy. Is it not going to effect the
employment opportunities in this
country? Is 1t not going to affect the
industries producing the type of
material which the Government is
going to import? Would it not have
been better—of course, he might have
taken a little more—if they had uti-
lised these Rs. 800 crores for creating
bigger manufacturing facilities within
the country? If they want to bring
in consumer goods by utilising these
Rs, 800 crores of foreign exchange,
then the whole policy on imports and
exports needs a second look. Why
should we at least export that much
of material or goods which are scarce
in the country, on which we give
cash subsidy, whepn we have so much
of foreign exchange?

3 r.M.

Now, Sir, another instance of creat-
ing unemployment is the slashing down

of the import duties on stainless.
steel. Which class of the people is
using stainless steel utensilg in the

country? There are gbout 1,500 units
in the country producing stainless
steel out of waste, and I have no idea
to how many people it is giving em-
ployment. But this slashing down of
the import duties by such an extent is
certainly going to make all these 1,500
units close down. I do not stand for
high import duties but I do plead that
the import duties shoulgq be reduced
gradually so that the pople who are
employed in this industry are not put
out of employment immediately:

The same, Sir, applies to the mini-
steel plants. The hon. Minister for
Steel has said that the mini-steel plants
are not only sick but they are dying.
There was need for reducing the tax
burdens on the mini-steel plants in



L™

117 Budget (Genera')
1977-78—

the country. Yet, the Finance Minj-
ster has, in an indirect way, raised
the taxes on the mini-steel plants. He
hag raised the rolling duty from the
rolling stage to the ingot stage. Sir,
there are 10 per cent rolling losses in
the shape of burning and end-cutting
for single rolling and 15 per cent loss-
es in the shape of burning and end-
cutting for double rolling. Therefore,
by taking Rs. 130 as increased duty
from the rolling stage to the ingot
stage, he has increased the incidence

of duty by say, on the average, 12 1/2

per cent, while at the same time, he
has given somsa concessions Lo the
mini-paper mills. Sir there is need
today to reduce the taxes on the mini-
steel plants. Then, Sir, most of the
mini-stee] plants, are utilising financ-
es given py the State institutions, and
70 to &0 per cent of the plants are just
in a position that they may not be
able to carry on and may clcse down
at any time. Therefore there is need

today at least to give them relief in the

shape of bank interest, particularly
where they have not been able to run
the mini-steel plants because the
State electricity undertakings did not
supply them power, though they had
set up the mini-stee]l plants only on
the assurance that the State under-
takings would supply them power.

Sir, for creating employment op-
portunities, wel!, you need money, you
need capital. Of course, you have
said that you will have a saving of
Rs. 153 crores. I hope it will be diff-
erent from the saving which the hon.
Prime Minister intended when he
started travelling by the normal air-
lines planes, because it has appeared in
the papers that this is going to be
more costly than going by special
planes. I do not know, because there
are no details given about this sav-
ing of Rs. 153 crores. But, Sir, that
is not going to change the present
state of affairs in this country. Now,
the Government of Indiag budget is
Rs. 10,000 crores and the State Govern-
'ments’ budget would also be to the
same extent. Now, if you say you
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have provided Rs. 20 crores for drink-
ing water and Rs. 40 crores for this
scheme or that scheme, is it going tc
touch one per cent of the problem?
And do you think at thig rate, in the
near future, in five years, ten years
15 years or 20 years, you are going tc
change the state of affairs in the coun-
try? I fear not. It is just either mis
leading yourself or misleading  the
country.

The fact remains that today in the
expenditure of the Central and State
Governments there is a lot of unpro-
ductive expenditure and it is to the
tune of 20 per cent, 30 per cent. Sir
I do not want tp take much time of
the House. I would only bring to
your notice two or three instances of
the unproductive expenditure of the
Government. The present Budgel
earmarked Rs. 10 crores for sericul-
ture. There was a sericulture depart-
ment in Chandigarh. Its budget was
Rs. 1,60,000 and its job was to popu-
larise rearing of cocoons. ‘After one
year I happened to ask them the value
of the cocoong reared by their divi.
sion. The department wag boastfu
and said they helped people to grow
cocoons worth Rs. 6000 against an ex-
penditure of Rs. 1,60,000. Ang tha
was how they were popularising seri-
culture. I give you another instance
There was a rural industry project ir
Palampur and their job was to promot
rural industries. Its expenditure wa:
Rs. 2.75 lakhs. After one year’s ope-
ration the only solid achiebement
against an expenditure of Rs. 2.75 lakh
wag disbursement of loans to the tunt
of Rs. 6 lakhs. Disbursement cos
of Rs, 6 lakh loan in any bank or any
financial institution would not be more
than 2 per cent. that is, it would not!
be more than Rs, 12000, for whictk
they spent Rs. 2.75 )akhs. I give yot
yet another instance. There was ¢
designs organisation in Chandigarh
Itg job was to supply designs to the
various industrial cooperative socie
ties in the erstwhile Punjab State, It
expenditure was Rs. 1,10,000 of it:
own budget. And if you take intc
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consideration the overhead charges, it
would come to Rs. 3 lakhs. And it
was found that=in a single year they
supplied only 100 designg to the va-
rious cooperative societies and the
total production of goods by those 100
designs wag not more than Rs. 10,000.
The cost of supplying designs in this
case should not have been more than
Rs. 1000 or Rs. 500, when the total pro-
duction of goods was worth only Rs.
10,000. Therefore, unless Govern-
" ‘ment curbg this sort of unproductive
" éxpenditure—well, there is some cha-
nce of retrenchment; but there need
not be retrenchment; the staff could he
transferred from these unproductive
units to productive units of the Gov-
ernment—Government would not be
able to pring about better conditions.
But Government must have sguts to
curb this unproductive expenditure.
Mr. Biju Patnaijk, Minister of Steel &
Mines, said that there is no elbow
room for the present Government,
they have made such tight Budget.
May I draw the attention of the hon-
ourable House to the fact that there
has heen an increase of Rs 798 crores
in our estimate over the last year’s?
Increase in taxes has been to the ex-
tent of Rs. 800 crores. How then do
they say there is no elbow room? Is
our economy bad when we left with
them foreign exchange worth Rs. 3000
crores? Is our economy bad when we
left with them 18 million tonnes of
foodgrains? If they want to take ex-
cuses, well, nobody can help them. But
the fact remaing that the economy was
in a' good ghape; it was on the take.off
stage. And it can be done at a faster
rate. Take, for instance, the allocation
for power. The basic need in India
today is power and unless we give
power to each village, drinking water
to each village. irrigation water to
each village, road to each village, em-
ployment cannot be generated,

Government has itg own limita-
tions and if they try to give employ-
ment under the present conditions,
then there is not much chance of
bringing about any improvement. But
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they should create conditions s¢ that
more employment js generated. One
instance where employment can be
generated is power. The policy makers
of the Congress also realised at a late
stage that it was no use creating a
super-structure when the base did not
exist. Therefore, in one single year
the budget allocation for power was
raised from Rs. 35 crores to Rs 71
crores. The present Government re-
duced- it to Rs. 69 crores in the cur-
rent year, although this is an improve-
ment over the original position. From
35 crores to 71 crores the increase was
100 per cent whereas from 71 crores
to 69 croreg it is a clear reduction.
There should have been an increase
in the allocations for these basic
things. Well, we are grateful to the
Leader of the House for giving us a
show on Ramcharit Manas. But I re-
quest him o look into the expenditure
on the Song and Drama Division. To
which class of people does it cater?
When we realise that 60 per cent of
our population is below the poverty
line, when there ig no water or roads
available tgo lakhs of people, in the
name of culture ig it proper for us to
divert large funds for the benefit
of a few urban classes of people? I
would ask him: What is the purpose
of the Song and Drama Division in the
All India Radio? Could nut the
money spent on this organisation
be diverted for the benelit of
the poorer classes of people in the
rural areas? 1 am sure the present
Government will have to take hard
decisions if they want to bring about
development of India at a faster rate
than was being done. Every activity
resulting in employment of people is
good. But one has to find out whe-
ther the employment provided is pro-
ductive or unproductive. What is
the utility of unproductive employ-
ment? I am happy that the Janata
Party leaders often quote the philo.
sophy of Mahatma Gandhi. He said
that before you take any step you
should see whether it is going to help
the poorer classes of the country or
not. On the one hand we ask the
people to save money and on the
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other we stress on tourism. Is it not
contradictory because in the name of
tourism we are asking and persuad-
ing people to live extravagantly? I
would request the Governmeni to
look into ail these aspects because
funds at their disposal are limited.

Lastly, I want to mention one other
point. ‘The Janata manifesto did not
mention anything about the border
hill areas. The Finance Minister has
made g very brief reference in his
Budget 10 the hil] areas on the bor-
der. These areas are very sensitive.
But unfortunately the administrative
cost of these areas has also increased
merely because we have been trying
to provide in these areas the same
type of administrative set-up that you
provide in bigger States. These small
hill areas have only a population of
five lakhs to 10 lakhs. Still you have
created an army of IAS and IPS
wfficers as if they have a population
of 2 crores of people. You have the
same type of Secretaries, Joint
Secretaries. Deputy Secretaries and
Under Secretaries. No doubt, during
the last ten years there has been
stress on the hill areas and comnse-
quently the development rate of
these areas has also gone up. But
with the same funds there should be
more development. This is possible
if only the funds are judiciousiy used.
1 would request the present Gov-
ernment to have a look at the present
administrative structure in the hill
States and see whether the adminis-
trative cost cannot be reduced. If
you go by population, the hill areas
can never get sufficient funds. The
distances are so long ang the cost of
construction is so high. Therefore,
more funds are to be provided and
for that, Sir we must try to look to
other areas where savingg c3n Dbe
effected. I thirk that the expendi-
ture on the administrative set-up in
these areas can be reduced greatly so
that the savings out of this could be
transferred to other developmental
activities. Thank you, Sir.

SHRI IREN(GGBAM
SINGH (Manipur): Sir,

TOMPOK
much has
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been said by most of my colleagues
here during the past few days about
the Budget. Before coming to the
actual Budget, Sir, I would like to
highlight some of the problems :hat
confront my Stdte at the moment. I
do not know whether there will be
any swearing-in ceremony tomorrow
morning or evening, whether there
will be any swearing-in there at all.
Before I come to the actual Budget,
I would like to tell one thing to the
Janata leadership and the Finance
Minister and the Leader of the House,
Shri Advani that Sir, as you know,
Gresham’s Law is already under ope-
ration s bagd money drive out good
monev out of circulation and this has
happened in  politics also. There
have been troubles in some States
after the recent elections and there is
trouble now in Manijpur also, In
this connection, T would like to quote
a news item that hag appeared in to-
day’s papers:
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“Shaiza's Election as JLP Leader
causes dissatisfaction: Trouble in
Manipur Also.”

This is the heading and the news I
would like to quote now,

“Imphal, June 26 (Samachar):
At a mesting attended by 34 of the
55 Janata Party MLAs, Mr. Yang-
mzshp Shaiza was declared “unani-
mously” elected leader of the Mani-
pur JLP. The other 14 MLAs, who
were not allowed to take part in
the zraceedings, were those who

who had joined the Janata Party
recently.”

‘This thing occurs in that part of the

country. I want to bring this to your
notice because we want a national
standard in {f§ vast country of ours
and it does not matter whether the
Janata Party comes to power or ‘the
Congress Party comes to power. There
must be a national standard. To the
people who hail from very backward
States and hail from border States, it
does not make any difference what.
soever comes to power Janata or the

\
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Congress Party. I say this because we
have seen during the last 19 months
and also previously that it is just
like a fight between some of the big-
ger fish. As you know, Sir, India is
a vast country with unevenly deve-
loped areas. Some States are very
small like the States in the North-
eastern region. If I represent Mani.
pur and 1f I am not preseat here, it
means that Manipur 1s not represent-
ed here. If the Nagaland Merrber
is absent here, it means Nagaland is
not represented here, But, in the
case of bigger States like U.P., which
has 34 Memkerss hore, i4 does not rnat-
ter much because if only some of them
are present and if other are absant,
at least some of them are here to re-
present their State. Therefore, these
small States may not be knowing or
may not be aware of the prevaiing
situation in the country, This is be.
cause these States are so small and
they have their own peculiar pro-
blems.

R

Another problem which is confron-
ting us in this region is the problem
of the Naga hostiles and the Naga
insurgents and the problem of the
Mizos. Recently, Sir, the Prime Minis-
ter had a dialogue with Mr. Phizo and
you would all have reag about that.
In this connection. I would like to

quote something from a magazine
about this particular problem. 1
quote:

“The Nagas who are Indiaris—
and not Phizo who is a British citi-
zen—have a problem, and the prob-
lem is Phizo. The Indian polity also
has a problem. Across the interna-
tiona] border in Burma, between the
border to the west and the river
Chindwin to the east, has develop-
ed a north-south corridor of Bur-
mese jnsurgency. This hooks up the
Kachin Nationa] Liberation Council
led by the Burmese Communists
(White Flas) with the Arakanese
insurgency Jled by Burmese Com-

¥ munists (Red Flag) through the
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Naga climes and Chin areas and
opening into the Bay of Bengal.”

“Administered and controlled by
this Chinese connection, the cor-
rido. has well-established schoois
for military and  administrative
training., Muivah Tankhul and Isac
Swu have settled about 450 Indian
Naga insurgents in this corridor and
have accepted the overall command
of the Burmese insurgency. It is
to these settlements that frustrated,
angry Naga youth, are attracted.
During October—December 1976,
about 80 young men have crossed
over.” .

Why I have brought this to the no-
tice of this House through you is te
show that the problem is different in
different zones, different in nature
and magnitude. We in India are suf-
fering from  economic  disparities.
There are economic disparities and
there are regional imbalances in the
country and thesz have become more
chronic in the body-politic of the
country. If one travels from Kashmir
to Kanyakumari or from Gujarat to
Manipur, Nagaland or Mizoram, one
will find that there is a lot of dispa-
rity in these regions. If one travels
from Delhi Station and traverses
through UP, Bihar, etc., one will find
that these disparities are there very
much. So, unless and untilj these
disparities are removed, unless these
economic  disparities are removed
from the country, the country is
bound to suffer and the country can-
not prosper. The undivided India
was very big. And our Leader of the
House, Mr. Advani, is one of thoss
peonle who may have belief in ‘Ak-
hand Bharat’. We are alsg aware of
the fact that we are Indians first and
Indians last. But the question that
arises in the minds of the people is:
Why hag this insurgency come up and
why this problem has not beep solv-
ed so far—al!l these years since Inde-
pendence. All the time, the Budgets
will be presented. There ma-- he a
change of leadership in Delhi. There
may be a change of the party. But
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the question comes up: Why is this
happening in that part of the coun-
try?
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Before the Mizo uprising, at a place
called Lunghe, a seer of salt was sel-
ling at Rs. 3/, a match-box at Re. 1/-.
In the case of Nagaland and border
regions, there is no road, there js no
electricity there are no communica-
tions. Not only this, aven kercsene is
not available and pine-wood is used
for lighting purposes. What is the
provision for this? One thing I would
like to ask: Why should not the Fi-
nance Minister, the Government of
India, the previous Government as
well as the present Government, have
not evolved Himalayan bvolicy, 1r:ght
from Ladakh down to Mizoram, Na-
galand and Manipur, bordering the
whole of the northern border? This is
a very important strategic area, from
the nationaj point of view, This area,
because of the long neglect or be-
cause of the geographical and histo-
rical factors, is not so much closely
linked. This area is quite aloof from
the mainstream of the Indian political

life. The language of the northern
India comprising Uttar Pradesh,
Jammu and Kashmir or Himachal

Pradesh, etc. is Hindi, and their affi-
nity is more or less linked with nor-
thern India. But in the case of the
north eastern zone the problem is
quite differennt. Their problem is
difterent and there is insurgency as I
have already pointeq out, because of
their alienation from the mainstream
of the poliacal life of the country.
Later thirty years nf independence, nc
doubt, some schemes have come up.
Foods are coming up. The Congress
Government did something for these
States But for these smal]l States
like Manipur, Tripura, Nagaland and
Mizoram, it is very difficult to stand
on their own legs. They cannot stand
on their own legs economically.
Very recently, there was a large
change of defection ang change of
sides by the MLAs. Our hon, friend,
Mr. Bhupesh Gupta, already read out
a letter  written by Mr. Ashoka
Mehta in order to topple the Manipur
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Government, I would also like to re-
mind you of this letter, I quote:

“Dear Choudhury Saheb,

This is to introduce Shri Shaiza,
M.L.A. and Shri L. Achow Singh, ex-
M.P. Shri Shaiza was recently elect-
ed to the Lok Sabha on Congress tic-
ket., He is prepared to go back to
his State ang get the present MLAs.
to switch over to the Janata Party
and form a Janata Party Govern-
ment in Manipur., He would then
resign from Parliament and shoulder
his responsibilities in the State. He
would be prepared to put through
this operation provided an assu-
rance is given to him that when the
Congress Government is pulled
down the Assembly will not be dis-
solved; the Janata Party Govern-
ment will be allowed to be formed,
I have told him that an assurance
should be possible from our side.
It is for you tp take a final deci-
sion.

Yours sincerely,
ASHOKA MEHTA”.

This is a letter written to the Home
Minister, according to which the Con-
gress Government was pulled down,
and within a day or two the new
Government is to be installed within
a day or two.

The Governor writes;

“I am quoting below the text of
a letter I have received from him
(Mr. Shaiza today in confirmation of
his oral communication to me.

‘Sir, 1 have the honour to say that
I command the support of 33
MILAs. But as there are some tech-
nical difficulties, 1 am not in a posi-
tion to request you to invite me to
form the Janata Ministry. In the
circumstancas, titere is no  other
means but to request you kindly to
impose President’s Rule for a short
while and keep the Assembly un-
der animated suspension for a period
of two weeks from today, 15th of
May. When the technical difficul-
ties are settled, I will request you
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to invite me to form the Janata
Ministry under my leadership in
Manipur.

I enclosed
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T

signed List of M.L.As.

who are in my side and the pro-
ceedings for the election of the
Leader and Deputy Leadsr etc.

by the Janata Legislative Farty for
your information.’

The list referred to in para 2 of
Shri Shaiza’s letter 1s a signed list
of 83 Members of the Assembly.

I understand the technical dif-
ficulties referred tp by Shri Shaiza
are internal party matters. To
conclude, my recommendation is
that the State may be placed un-
der President’s Rule immediately,
but that the Legislative Assembly

; ”
may not be dissolved”. ~

The reason why I am quoting this
letter is that, irrespective of the fact
as to which Government is in power,
if there is the slightest string pulling
from Delhi, the Ministers and the
M.L.As are frightened because they
think that without any assistance
from Delhi, it wil] be very difficult to
run the administration and io deve-

lop the State. This sort of feeling
should not be allowed to thrive in
this part of the country. Whichever

Government comes to power, whether
it is the local party, the Congress or
the Janata, the first and foremost thing
for the Central Government is to try
to see that this area is accessible to
the rest of the country. 1In many
areas we do not have gany railway
station. It may be the fault of the
bureaucrats or others. There was
a proposal for a railway line from
Jiri to Silchar. The work has never
started. There are people wha are
supposed to die without seeing, a
railway in their life When we see
the construction work in Delhi and
Calcutta, it is painful to  us.
When we see the problem of water for
drinking and for watering our gar-
dens, we feel insulted. hen we
‘see beautifyl street lightings we are

[ RAJYA SABHA ] General Discussion—

128
contd,

sorry because the moment we go
back to our area (Time bell rings)
we do not get these facilities. What
about, there is Loktak Hydel Electric
Project. This is a Central Govern-
ment Project. The work op this pro-
ject was stopped. Now the work has
started sluggishly. When bureaucrats
go to these regions they say that the
area is verv beautiful, the dances are
beautiful, Nagas or Manipuri are
good people, the area is high-poten-
tiality area, etc etc. But the moment
they leave the palace and come back
to Delhi, they forget. In order not to
allow them to forget, sometimes the
Naga insurgents gpen fire. Scmetimes
the people used to say that it was a
blessing in disguise. There was J.F.
movement. There was emergncy. So
many leaders were put in jail. Now,
there is change in Governmezant. More
cases of opening of fire and riots have
been there. The Central Government
leaders, whether they are from this
party or that party, have to pay some
attention to the needs of the people
of these areas, The basic needs of
these areas are roads, drinking water
and electricity. We do not have in-
dustry. We do not have this deve-
lopment or that development. If
these things are not made available to
the people of thege areas, these areas

would remain backward for many
years,
[The Vice-Chrirmay (Shri UK.

Lakshmana Gowda) in the Chair)

In order to bring them inte the main-
stream of the Indian political life or
in order to have a sense of responsi-
bility towards this big country—a
sense of belonging to the whole
country—this areg should be looked
after, not frcm a partisan point of view
but from a national point of view.
Whoever may come to power, on the
spending side, they should be very
careful. Take, for example, Sir, the
rupee rolling from Delhi for the
developmental purpose of any back-
ward area. It may be the Bastar
region of Madhya Pradesh or the
Ladakh region of Jammu & Kashmir.,
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It is very difficult to say whether the
rupee intended for developmental
purposes is utilisd proprly or not. I
am sorry to say that only 25 paise
out of a rupee reach the people for
whom it ig intended. And Sir, pro-
ject should be taken up by the Fin.
ance Ministry and the Planning Com-
mission to see whether the money
sanctioned from Delhi by the Finance
Ministry or the Planning Commission
was properly utilised or not. I would
request the hon. Finance Minister to
keep this aspect in view.
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Coming to the Budget, Sir, this
budget is nothing but a marriage of
convenience because you see in the
composition of the Janata Party there
are people belonging to the Congress
(O) who are not agreeing on the
socialist programmes; there are the
socialist elements; there are Jana
Sanghis and so on and so forth. So
far as this Budget is concerned, no
one will be happy because there is a
tax on bidis, ang the scooter prices
have alsg gone up:. At least, some
militant and socialistf programmes
should have been implemented
through this Budget. It will be too
early to pass any judgement whether
those people who are considered to
be the disciples of Lohia or the fol-
lowers of Lohia will carry out pro-
grammes with the wisdom that they
have learnt from him. For example,
all these friends have been saying all
along that the disparities in income
should only be at the ratio 1 : 10.
That means, if the maxXimum is
Rs. 10.000, the minimum should be
Rs. 1,000, If the President draws a
saldry of Rs. 1,000/-, the minimum
wage of a salaried person should be
Rs. 100. It should be like that. There-
fore, Sir, in this Budget, we do not
see any change. In the next year,
we do not know how far they will
bring about a change towards the
socio-economic progress of the coun-
try. It is a reactionary budget. Sir,
the country is already committed to
socialism. And until and unless the
Janata leadership re-orients itself to-
wards that socialist-oriented Budget,
it will be very difficult to solve the
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problems of this vast country be-

Cause the country needs food, the
country needs housing, the country
needs clothing. In order +to solve
these problems, unti] and unless the
investment, distribution and consum-
ption are properly controlled by the
State and the Gandhian way of think-~
ing is properly applied, it will be
very difficult to solve the country’s
problems.

Lastly, Sir, I would like to say that

at least the Janata leaders have
exposed the Gresham’s Law in ope-
ration. All the ex-Ministers who are

corrupt and who are at least not wan.
ted by the people of Manipur, are now
flocking into Janata Party. They are
going to form the Government, And
we want to see how the Janata lead~
ership woulg react to this. We
have seen it and it was amply proved
that they have applied double stan-
dards, one standard at one place and
another standard at another place be-
cause they are really afraid to take a
fresh mandate from the people. The
Janata Party organisers and the youth
have been seriously demanding a
fresh poll, and the Janata leaders
will pay a very heavy price for not
listening carefully to the wveople of
Manipur, even to their partymen in
future.

With this warning, Sir, I would liké
to resume my seat because, Sir, after
some time, there will be agitations.
If there is no agitation, they will not
open their eyes. And the Janata lead-
ership from Delhi should be aware
of this fact. Some of them might have
learnt a lesson as we also learnt from
them. And we know how to agitate
in our own style. Ang we know how
to agitate in our arms style. So long
as this agitation does not take place,
the Janata Party will not listen.

THE VICE-CHAIRMAN (SHRI UK,
LAKSHMANA GOWDA): You have
given advice to the Janata Party.
You may please wind up now.

SHRI IRENGHAM TOMPOK SING:
That ig all, Sir. Thank you.
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THE VICE.CHAIRMAN (SHRI tion this Janata Budget and the
U. K. LAKSHMANA GOWDA): Shri Janata. Government are going, Can
Janardhana Reddy. they expect television becoming chea-

per than radio—a situation created by

SHRI JANARDHANA REDDY this Budget? Super-fine cloth, when

(Andhra Pradesh); Mr, Vice-Chair-
man, Sir, this is my first speech after
occupying the opposition Bencheg and
also the first after you occup1ed the
Chair.

‘THE VICE-CHAIRMAN (SHRI U. XK.
LAKSHMANA GOWDA): Thank you.

SHRI JANARDHANA REDDY: Sir,
I rise to discuss some points regarding
this Budget and not merely speak as
an opposition party man. I want to
express my mixed feelings on  this
Budget because it gives me happiness
as well as sorrow when I look into it.
It gives me happiness because it re-
taing the good pointg that the Con-
gress has enunciated and it giveg me
rorrow because there 15 a big gulf
between the economic survey angd the
allocation that followed. I woulg ra-
ther say that this ~ Budget contains
treatment just like that of a juggler
in a street whg gives toffees to child-
ren and takes away money from the
people that are collected there. The
Finance Minister is now here.

Last time when the Finance Minis-
ter came here with an interim Budget,
he said that he was carrying some
other’'s baby and promised that he
would come within two months with
his own baby. But, now, unfortunately
no Janata leader is claiming that this
is their baby, including the socialists
like Mr, Madhu Limaye.

Sir, it is always said that success
has got more parents whereas failure
is always an orphan. I feel that this
Budget is an orphan now because no
one claims it except our Finance
Minister, Mr. Patel. I feel sorry for
I have come across thig king of a
Budget. I hope that the leftist forces
that are there in the Janata Party,
who are sacrificing their policies for
their political survival would, at Jeast,
wake up now and see in which direc-

N

compared to medium quality cloth,
becoming cheaper. 1mported watches
are becoming cheaper than watches
made indigenously. Wealth tax on
jewellery has been removed while tax
on bidis has been enhanced. Self-emp-
loyed rickshaw walla is also going to
be taxed. Self-employed persons who
had to use hand tools are going to be
taxed heavily. Finally, the extension -
of time which is given to tax evaders
who were taxed during voluntary dis-
closure scheme being the measures
taken by the Congress Government
must be noted, it is going to help tax
evaders a lot. How can they say that
this is the Budget of the common
man? Is it not a  pre-monopolist
Budget? It has been dealt in this
House by people like my colleague,
Shri Sankar Ghose, the famous eco-
nomist, have dealt with it very well.
I do not want to go into the details
of this Budget but only as a layman
want to bring forth certain aspects of
this Budget.

Sir, as you see, there is a lot of con-
fusion—about which my friend just
now spoke—in the Janaty Party and
the Janata leader have said that it will
take some time to get emotionally in-
tegrated. Such a confusion is there
in the Janata Party. If you look into
the thesis of Shri Charan Sirngh on
agriculture, he says that land holdings
should not be reduced. At the same
time, he says that those people who
have no work in villages have to run
to cities to take up some job in some
industry. Now, look at the first
speech of Morarjibhai in hig Address
to the Nation, which the Information
and Broadcasting Ministry hag titled
“Out of the Clouds: Towards the New
Tasks”. He says categorically “What
is more, we 'must reverse the process
of villages going to cities in search
of labour and ‘employment”. Simi-
larly, there are so many controversial
statements of one Ministey or the
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other, The Finance Ministey makes a
big song and dance over primary
agriculture, The plan outlay which
the previoug Government provided
was, I believe, Rs, 3400 crores, where-
as this Budget gives only Rs. 3000
crores. I do not know how he is go-
ing to explain it. Further, they want
to increase the agricultural produc-
tion from one per cent growth to
three per cent. As per the F.AO.
Expert Report, if this country wants
to become self-sufficient in agricul-
tural production, thig percentage has
to be raised from one to five. Nothing
has been said as to how they are go-
ing to achieve this growth and how
they are going to plan for it. They
have provided some funds for agri-
culture but not even a blue print was
given to show how this amount is to
reach the common man, the needy
man., They have not planned oul!
anything as to how they are going to
save the poor and needy man ‘from
the clutches of the rich landlords.
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The Finance Minister has quoted
Japan and its agricultural production.
I do agree with him; but I want to
bring to hig notice the fact that land
holding in Japan is not even three.
fourth of the land holding fixed in
this country and that is the country
which has 'meticulously implemented
land reforms. Unfortunately, this
Budget hag not mentioned anything
about land reforms and conspicuously
kept silent over the matter. We do
not know the policies of the Janata
Government with regard to land re-
forms and their vigorous implemen-
tation in this country,

Sir, the Prime Minister, when he
recently went to Punjab to canvass
for his party election, said that this
Janata Party is going to come for-
ward with a big agricultural scheme
of thousands of crores of rupees to
have a big plan of agriculture in this
country, perhaps, keeping in mind
Dr. K. L. Rao’s Ganga-Cauvery link-
ing scheme. Nothing has been men-
tioned ip this Budget about it, which
is the first Budget of Janata Govern-
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1)
ment, either to have an economic
survey or some survey or the other
to formulate the scheme,

Sir, two Ministers intervened in this
House to defend thig Budget, One is
our Prime Minister, Shri Morarjibhai
and the other is Shri Biju Patnaik.
The Prime Minister says that this
Budget gives direction towards which
this Janata Government is going and
he categorically says that they are
trying to return to Gandhian way.
1 want tp bring to hig notice one ins-
tance. Sir, the HMT is producing
watches in our country and these
watches are exported also. It has
made a good name, Now, when this
is the situation, in the name of smug-
glerg or—I do not know—in the name
of healthy competition, we are plan-
ning to import watches by reducing
import duty from 120 to 50 per cent.
Instead of spending foreign exchange
over import of watches, why should
we not spend that amount for the
expansion of HMT and produce more
watches? Is importing at the cost of
Indian Industry the way of challeng-
ing gmugglers? I am amused to ask
the hon, Minister when he came here
and gave a statement fhat smugglers
pledged Dbefore Shri Jayaprakash
Narayan and that there would be no
smugglers, as per his statement, why
then should he think of smuggler
and have this programme? Is it the
Gandhian way to ruin Indian indus-
try? 1s it the Gandhian way to give
all the concessions that you are
giving to the monopolists? I do not
see anything of the Gandhian way in
it. But the only thing which is to be
appreciated in hig speech jis that he
has accepted some of the good things
which have been done by the Con-
gress Government. He is the only man
who is realistic and who is feeling
with a sense of gratitude what the
Congress Government hag done and
recognising it. But unfortunately, this
is not the case with Mr. Patnaik.
People say that the end of argument
begins with abusing. He began to
abuse us, calling the Congress Party
as Indira rump and he used so many
other words,
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SHRI RANBIR SINGH (Haryana):
He has withdrawn those words,
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SHRI JANARDHANA REDDY: Yoy
have not expunged it. I requested
you. But anyway, I am telling you
that he defended the Budget by using
abusive language against us. I would
make a request tg the hon. Ministers
and the leaders of the Janata Party.
This is not in good taste. You are
going on abusing in the House as well
.as outside the opposition party and its
leaders. You take the good points
ffrom us. You are telling the public
what we have done, We have alrady
paid the penalty for it. Bul you are
going on dwelling on these things.
You are still going on dwelling on
Nasbandi, Nazarbandi, Sanjay Gandbi
and so on. How long do you want to
dwell on these things? Why don’t
you open your eyes to the recent poll
results? There hag been a fall in the
percentage of votes polled by your
party in the recent elections. There
has been a fall of more than 20 per
cent in some States. I do not say that
we have gained. But somehow or
other you have been successfully eble
to close the eyes of the people for
some time. But definitely, you will not
be able to close their eyes permanent-
ly. Meanwhile, let ug see that the
economy of this country is not
ruined because of our quarrel. Ahu-
sive language does not help. Negative
approach does not help. Sir, in this
regard, I would say that the Prime
Minister is behaving properly and he
is not coming out with any abusive
language, If things are done pro-
perly, the Congress Party will always
extend its constructive co-operation.

Today, my friend, Mr. Talib men-
tioned about the atrocities committed
against the Harijans and the Girijans.
I do not say that these atrocities have
started only after the Janata Party
came into power. This hag becn
there. These are the things that have
been there since ages, But all said
and done for the last few years there
has been a kind of fear among these
Harijans and Girijans as they would be
taken to task by rich and affluent
society. The sense of fear is not there
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now. But I thought the Janaty Gov-
ernment would at least create a
sense of affection in the rich towards
the poor. This has not been done.
Therefore, this ig a thing which the
Home Ministry has to take up and do
something. Otherwise, as our friend
Mr. Talib, said, a revolution, a
bloodshed is bound tg come. He was
mentioning some ijncidents in my dis-
trict. Yes, they are there. These
things have happened. The conse-
quences would be more drastic and
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the situation woulq become very
bad. . ,
Whenever there is a real genuine

"complaint against whomsover it s,

Government have to enquire., But
this Government is going on appoint-
ing commissions, When a man is at-
tacked, a commission ig appointed.
Whenever there are some allegations
against some Government, a commis-
sion is appointed without looking into
it whether there is prima-facie case
or not It has become almost 5 Com-
mission Raj. So many commissions
are appointed. But what about the
commissions appointed earlier? Tlere
was a commission against Mr. Badal.
Now, they have withdrawn the case
against him. There were some prose-
cution cases against him even today.
There have also been allegations
against the leaders of the Janata
Party including Shri Morarji Desai.
So many things have happened in
this country. Now, I come to
know that they are going to
appoint a commission against  Shri
Mohanlal Sukhadia, to go into certain
allegations thaf have been made when
he was the Chief Minister of Rajas-
than, If that is the case, well, let us
have commissions for all the allega-
tions that are made in the House and
outside, including charges against
Shri George Fernandes, Shri Badal
and also Shri Morarji Desai when he
was the Finance Minister. Why
should there be double standards for
this? I welcome, if something goes
wrong and want to show the real pic-
ture to public in the country, it should
be enquired into but it should be for
all, not to include some and exempt
some,
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THE  VICE-CHAIRMAN (SHRI
U. K. LAKSHMANA GOWDA): Kiad-
ly wind up.
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SHRI JANARDHANA REDDY: I
need not tell much about the public
sector position in the Budget in which
everything hag been watereq down.
In the public sector there 1s a cut ot
allocation in the case of steel I[rom
Rs. 576 crores to Rs, 530 crores, coal
from Rs. 240 crores to Rs. 232 crores
and fertilizers from Rs. 380 crorves 10
Rs, 306 crores, All these come under
the public sector institutiong which
were looked down. If that is the pali-
cy of the Janata Governmeni why
not they hand over these public sector
institutions to the private sector and
ask them to run better. If they have
no faith ip the public sector, this kind
of making the public sector as orphan
is ultimately ruining the economy of
the country, We have dumped huge
resources in the public sector and 1
hope the Finance Minister will look
into this aspect.

THE VICE-CHAIRMAN (SHRI U.
K. LAKSHMANA GOWDA): Please
wind up.

SHRI JANARDHANA REDDY. 8ir,
austerity is being mentioned often by
the Janata Party, even bhefore they
came to power and after forming the
Government., Let ug see what is that
austerity they are after. You might
have seen Mr. J, B, Kripalani’s speech
today. The austerity of the Janata
Party itself speaks about them. I came
to know that some Janata Party Mem-
bers—I do not know whether they are
the Janata Party Members or the
Congress Party Members, whatever it
is—are occupying posh hotel rnoms
in lieu of the accommodation tihey
are entitled to get as Members Lhough
they belong to Delhi. Is it the auste-
rity they talk about? And with good
intention the Prime Minister has tra-
velled from here to London by a re-
gular chartered plane,

THE VICE-CHAIRMAN (SHRI U.
K. LAKSHMANA GOWDA): Mr.
Reddy, you have already taken 15
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minutes, Otherwise, you will be tak-

ing the time of the Congress Mem-
bers.
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SHRI JANARDHANA REDDY:. I
am not making anything more, Just
two or three minuteg more,

Mr. Malhotra has mentioned sbout
the hardship caused due to the Prime
Minister’s presence in the flight. Sir,
nobody disagrees with hig intention to
go by regular flights, but ‘he Prime
Minister’'s Secretariat should have been
kind enough to calculate the incon-
venience caused to passengerg, the loss
of revenue due to not bouking the 50
per cent of the passenger; and cargo
loss of reputaticn and also inconveni-
ence caused to the Prime Minister by
travelling a chartered plane and also
the expenditure on making a standby
flight ready wherever he lands. When
we caleulate all this, I feel fravelling
by an Indian Air Force flight would
be cheaper. The only thing the Prime
Minister’s Secretariat has to do is to
inform the Prime Minister about this,
I was told that the flight was delayed
for more than an hour at New York
for security reasong Wwhich caused
'much resentmeni as the Prime Minis-
ter is to get into the flight at London
to travel Paris, Is this the type of
austerity? Let austerity not be for
the sake of austerity. Let it not bhe
for public consumption. Let it he
real austerity, I feel. If Mr. Morarji
Desai is informed about this, I am
sure he ig not a man who will go
after false prestige,

Further, I am a man cvonnect:d with
educational institutions and this Bud-
get has perhaps thought that educa-
tion is npt worthwhile invesiment,
That is why nothing about education
has been mentioned in the Budget.
There is a lot tg be done on the part
of the Centre. We have a Central
University in my State and for the last
ihree years there js no progress. The
very purpose of starting this Univer-
sity wag to augment the grievances
of the Andhra people whose children
could not get seats due to some legal
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difficulty, but the University has
never come up to their expectation.
Besides that, I came to know tnat the
CBI men went there and searched all
ithe records and now the whole at-
mosphere ig different there, There
are s0 many such other things. The
Prime Minister in his first speech to
the nation said that we have to give
new direction 1o the youth. There is
ng direction so far given. There is
no thought of giving direction and
nothing about this educational direc-
tion hag been mentioned in the Bud-
get,

4 PM. R

Sir, I wish Mr. Advani, the Leader
of the House, were here, because I
want to say something about the
functioning of the I&B Ministry. They
are removing people in the name of
pro-Congress, pro-ex-Government and
all that. And unfortunately, they
are planting RSS people there. This
will be worse than we people gagging
the Press previously—and they are
going to do this gagging of Press in
a different manner. I want g warm
Mr. Advani to be careful about this.
Perhaps, he is doing it deliberately,
we do not know. The other day, we
went to see Ram Charitra Manas, It
was really a good show. But, un.
fortunately, a man came with a paper
presenting with some quarrels in the
I&B Ministry. Of course it is said
that Mr. Advani is a strong man. I
wish that he should become stronger.

THE VICE-CHAIRMAN (SHRI
U. K. LAKSHMANA GOWDA): Mr.
Reddy, you have already taken much
time. Will you kindly wind up?

SHR!I JANARDHANA REDDY: I
am doing it. Sir, whenever some im-
portant projects are to be taken up
in the country technical opinion
should be the base for location ete.
but definitely not political considera-
tion. Denying the steel plant for
Andhra at Vizag which was recom.
mended by the competent authority
is injustice. I came to know that
there is secret plan to take it to

-
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Paradeep in Orissa. Similarly, the
Ramagundam thermal power plant
was recommended by the expert body
long ago in Andhra Pradesh and its
clearance is being delayed. It shows
that the Janata Government is having
a step-motherly attitude towards the
Congress Governments and the States
where Congress Governments are
there. This should not be there. The
Congress Government never acted like
that, -

I should like to mention about the
Scheduled Castes, the Scheduled Tri-
bes, the land reforms, land distribu-
tion which do not find place in the
budget.

THE VICE.CHAIRMAN (SHRI
U. K. LAKSHMANA GOWDA): Mr
Reddy, you have taken more than
twenty minutes. Please wing up.

SHRI JANARDHANA REDDY: One
final word about unemployment and
I have done, They say within ten
years they are going to remove un-
employment. What is the plan and
where is the White Paper? At least
they shoulgd have come out with a
White Paper outlining measures to
create 2.5 million jobs every year.
With all this, we feel that there is a
lot of confusion in this budget. ‘This
is a pro-monopolist budget. This is
definitely not a budget suited to the
needs of the country which have to
meet the demands of the poor, the
common man.

st AgRATAR FAE (ITLHINM) ¢
qreqa, faq qdt WEEw  #HuA o
Y0 & gEL TR § war g R g
el & T Sie-aa § F qresed
o 59 Arfa qars 728, A O 79K
LY, amT a9 S four mr g 1 &
yriers gfq #7 AT FT AT FHEAT ATEA
§ oI SEFT BT AW H A AL
Sf¥ee @aadr F e § @I g,
9 &9 ¥ FizAT T1gd § | aggm-f"r
g @ify #1 afmae g’ - L
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W 99 ¥ A0 Fgm g f& A
fow @e AgET A 9gT WU AW e
#X zHT far 9 g & 9 R
g 5 U4 T TCTT FT 6 | T
ag i & faw  w;deae
#  FT A F g a8 wAIfRE
dmfasw & fa daw &, ag Fafe
fafes uwrmeREm & fa7 99 §
HX 98 AT TFqeaT UTE  STATHE
& fag v &\ wfeserar & &Y wraa-sfa
QA gaat F AR F o g g )
(1) swrst & glagr a@ 1 qwe
A (2) =fFmg gendy @ ey
@A A gEET IEET 90T | HINE-
sfa & gat § 7 A0 FerfeFd g
ax ¥ faar ag oot werdr &
qUAT FIATE, TS H W gY, "I
fas gfaard T a7q IaH1 F5 AW
¥ qedT | Fa-a Afea TEdaar
¥ a9 qE-9ET AN | ql FwH-
FY ag oG9 & v § afafam gy 72
Wq-Sfq GEATITF Faer & arq qT ey
yrfaes aqaeqy ¥, fordt amfss saaer,
¥, fedt  wifas swaear & ar far
TeAfas  SaedT 9 iR #Y ARy
F BET FA Ffww A J JIAARL
g ¥ ofefrg g, Aa FUg I3
™ a0 & i § gwes G &
ey Sft T FfsuaEdr A Foawr oF |
IAAY TET HeqAT AV | ST A mrordy Ay
@, T A gl ga o G,
A& F1 A AT A &1, THH [AC FA
@Y e gRI, I g 39
F1 9f@d FT & qF T Fad 39 W
% fag afews ar Aa-wnfa & fag,
qr ga F 9T g9 us Jur §3W
w=3 ¥ @3d | wfag ag oF daw
2 9k 39 FA9 A TR AT A I
@t fee S@% Ted Y ARt AT
qFF | Y WW TG GIA F1 AAEAH
FH 9T R § 7 ‘
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ATIER, AN AT HisATZAT H
foor fFr & 1 3 Ffommat § ogr A
AT &, @dl #Y FEraA HIT GqaTe
307 g1 T, JAT 3T gU, TS g U
H AT & a1% 90 (6T IHET TR
HHT g1 T, HETET #t TR aag
qEAT TE 9T Hew 9HT THeadr A
I PN & 1 adenma Y ag
T, g | qOEy FHEArgar § e
o faw R & 1 &f oo
Fieareat F1 g6 g w0 § A 98
T uF & T Ag A § R e o
FTFY, 15 A VA TR TW W A
I F fau gz dFew FT AT § A
IF AT VT AT FAT GGV § 1 FAfw
foa & 7T § 95T ¥ gAR Fgr A
qrg Sufera feg § 0 goRe
1 qTT &, T FTHAY B AT §, T gAE
F AT &, T €A F7 I § AR 7 0T
F AT 3 | FATA qGT TS FElHEAAT -
g § % ar avew qww 9 g W
UE IMATATET & 30 T & a1 oy T
Ffaw @ wr i, 7 ¥ fag aw@
QT &, M 7 UF wEEqW IW R
Tt F owmy § F za 3w @
gu Y ZATL W & AT AT 9T @ 8
safs gfar &1 o & 1 qew
S qErE ®, vt §, Jd §, gE
#, ugreY #, qFT #, gur AW 47 a9
AT §AH g1 | gATR 9 e |
A FHT TEL & | FA fae-amae &7 w4
g 1@ WA Ael #geE 8 AR
ITHT R & g FgA g OF IWH
FW % oY 71w ae § e w3 Q8
I TG QT AT § | qEST AT
ST ATEAT A I I AR A/ ST
S gw A @ W% | qay e
g aa R agag e frga 2w
# Fo-F H, THS THY § AT qgT
@ 1 AT g, S aEE gl
afe za 3w § wam ¥ oy Sl
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. ®1 T qJEAT § 1 aIT ag Gy 7A@ 2
SRSt F weew Gam gg, qvn ag aE
9ar g o qO F weax dar gg
AT I5 T {eF 30 AT H 2747 FAT
ISTAT AT AFAT AT | GHRI I3 H X
g waAr Tifgw | 9 greasT gay
gfrm@ A gt 5@ W 7 IEF@
2 9% 33 F faq 59 | o g R
feet # qgq d&r g =fem 1 gEA
- A afad Semiag i fE
gATY agfreqdl ¥ 59 3w F ww Y
wfasst &1 wsg § = fearnar g, @m0
HF A agd LU aE Fw oA €
A ZH AAINAS Fa€9T & T g
QWA FAY AG IS JFA, FAT
q¥e G g1 T | fog 3w ¥ g
FATAT qT9 THAT ATAT &, At F17 FgT
Srangr, Tafrd, drefrd, =g #71
FH, TGS 74T {19 FgT7 FIaT &),
aerg fi@  AEEAT AT qEETE S
qfaa anaT A g1, 98 3w I FA
Al I3 AT | TH OANAT AT
& N 98 AAIF FaeqT TF 18
TN AE A TART SFS g | g IIHT
- FiIX g7 9 g7, FEw awe o3 e

faoqofy & 2w F1 IO TG I2T THA
&1 dl ag @ 95 giwardr § faar
T & gard faag S =ifed

@A i 7% g &F W awwn
XA FT TIESET JAET S, FW FY
FT & A 39 &7 ¥ & 2 fomer
¥ gw oaor 3g @ € Y sus fag ag
HTEF 2 fr e oY g7 g o Sada
WY FEw W 3w w7 ¥ ozOE daEd
FTOF 7T 911 98 & fF agelt samavasar
ST &Y A § IWAT U AT AHE
FT 3 fF g &dY 7 JeEe 7 e
a0 10 § F =T AT AT gAT &
T g1 ooy, R Y Ty & fey o

)

i

contd,
a0% § | g GFeq AR FEAT § |
INZ FATH F1 38 a0l fF g vefwfie
g F FT & a9 Y 96 FE 4
ToFT FQ g9 § v § ) AT
ag g =ifgg % g% ag +19 F7Ar @
WX a9z F1 g8 §F T AT | W
ZH AT LA 6 g 79T 10 A
F W= AT F ASFAT FTgAT FAT
g @ Frd ot gfar A arew gE? T
H whgz A4 I 9adl § | 99 qug
FET  3@AT ghn el w5 s
Fa1 gfaar g1, fa=ars & w7 @Eq g
GIE HF &7 19, 3%  SIeFUA 7T AR
foramat %1 fove avg & o s zanfy

e 9w s agd §oweTEs,
QUF 310 AW qraAg fag @@ S &
fraze & & 3Tl 1 T FT FAT
I, AT 1 oMT gL FAT & A1 @l &
AT AU Jg GFeT 7 Af9d 6
797 10 T F H=X AT 60 HIT 70
sfama st &1 faaawwor 3 37 )
THF AT TS qUFT AGL § S
g FA A1 A1 AASAT | gweqrnn
* g &% F1 41 93 @ ar faar a7
fag aqSMU A 1 WIF 30 A F TR
Y T <rar ar <@y & B oafeat &
|IY T AAF &1 @I g AT a8 A
PRI 30AAT TN ARE |
FTCOT FAT § 7 FLW 1 ag ATATRS
FFedy g foa%  #aR qg I@aT &
awg ¥ & fpd st ® €| g@a wwm
3z & f% gma  saFr @iy @it a9z
FIS @ad Iy Tar faar & w
ag O g1 WAl & 9 ;Y qrey g8
rgearst #1 fadfea & w=a #
qgAT q%, SEH[ F-HEAA AT FATA
FT HIFT 2 #& | T8 919 a7  fF Fai
F TR § AMFT qE A AG gH,
S F® 91w aie fzar, agd se-
BT @ FX T S A7 AT w9 AGS
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=orr | uF fafaz Y § ot sa% Ny
qIT 7& T TFA &\ [ qF HATAT HATIA
aagdd we @fagr wr ot S v
dar w7 faar § ag gaem @ wr g
aw & fad o ot 3a% M99 v | 9as1
afg wirq Tada TSt & TF Q1 a7 qEEAT
Y g g @A g7 Ag FA g1y AT+
TEE | IAFT FAMZ TFTE, MAF @Y
©Rgr 1 ¥3A  afearelt wg =g |
F ALY &1 9EAT | FIT 0F g7 AT
2 axar g fF gav gaFr @Eg Saq
AT BT AT AR g gl
gS AR § AT gar 2 |

45

¥ §9T AR g a9 W 2
zafad & Faa @qq & 2-4 AT A7
AT ATEAT E | TEAY AV ATHAT HAY WEEA
¥ 77 2 fw g Fr g 50 afamq gz g,
g fseag g agfoasa & | ||

TF wiAAg qIew o CAEES gYE
CEAC A

=Y AZ13g garz Fwf ;. wg 3EF
21 3 Q@ &Y aFar g 5 e g afEe
g8 FE afaqy qar, Afagi
ST FETAT FZAY, IAFT F AT FT HAATT
AT AMTC | AT ATET & T & ;G
IART q7 FIX GE FIF @ § A7
C g AL A g KT R A WG,
faste & W T WMQ, TR F A A
q21d, I FY AT IARA H FEEL
FT 7 IAF 1 IqF 3 (9T @Ar
FI9 g IT% W weT A | gqF Hewar
g fow 9@ & @ 79 9@ F W
50 % d&7 FH FI 3 |

- gl NS, T FR B G
qx @9 SAm & g fawfag dv &
gd-=aedl  FAMT §, IAF (@ FAWC
T § A1 @ ¥ qE A A
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FrE U1 gedn d@d & fam O
771 Q. S caraeedT £, it 7 AFT
® WG AEY &1, 7w ATET @,
FIE 39 qIE F TREIEANT g1 fqTF waw
ITEY, qAATHA, AT AACE-ARE  FAA
IAFT UF TEAd GEIT F o®q | AL
FL | IAF TR W qg-fag wraAy
Jar g d T8 IARY TATGATET TATY
F1 Tt fo@t 9% | wm o AXw
a3l AN aTF =F g0 AT
foradr saaTar #1  zA AdET T fF
5@ AF § ANAETA AGA TG FT
3qi foe w7 @F | ’

T aF A gA@ 2 ) & F
fag fe=rs feat  wecaqet & SaFT
FEH FI TG LT & | HIIH A< TATH
few wfes  frgar oddre feard &
AT §, WIHT WgA ¥ | ¥ ey
FT o, HX =1E B fa=ré qrai & aar
FTAT @9 g, arq gretam  fa=arg
9% ¥ T 90T @A F g 749 @ g
¥ g d9E FT F, T UF T
g & # GETArT agrE 1 )

Ha § faw oF A A w73
gaY g AAIAFAT 5F 41T FT @ (®
=2 3T F1 arfeat g T8 39T F &,
g A9y HEA qhA F, qIR HEATAT
¥, OqF FIFAA §, AqH AT H AT
F @AY Im aw@ § safedas & fF
I grEr 7 a1 | HAAT 9 Il H AAQT
#1 f6T ga & @ gan a1 qw A g
g1 soft | 30 W aF gAw iy
frg & a@ a1 &, a0 w=¢ gf §
afer oF A TR 9w T QY
IR ARy F A e oA & g
At &1 favata @1 faur ) gETdr @@l
# Fq< IaET famaEm Ag1 W M@
oI oaar qrEf 30 W & %, S
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EUKHEEREICE (]
fqvam@ @ 1947 ¥ FAF F AT
gaT a1, 3% faware # FF ATE
AT e § 98 faaa gqQu g =
fordY <Y g ¥ IAF FTH] A AT IART
AT F, TG 9% g4 989 A g1, {6 A
ZATY TEAT, GATY FTAFHA, AT G T
TH aE #I 2 & g Sar & favaE
T @g| gaeae gl g, & g, fame
g, za®! 2y AT WY ST §, §W 99
¥ §F H AT FT 6 § IUQ (% 54
g FaT favamw & fF g9 Asad
F A4 I9% (93 g @ aWgW F
fog gRam@ au g ....

THE VICE-CHAIRMAN (SHRI
U. K. LAKSHMANA GOWDA): Mr
Verma, Kindly wind up. e

A AgRY NarE q@t  wrEEay, A
ar ...

THE VICE-CHAIRMAN: (SHRI
U. K. LAKSHMANA GOWDA): You
will have only 10 minutes because
there are a number of speakers left
and the Finance Minister is to speak
at 5 o’clock. I am sorry it is all laid
down here. I cannot give you more
than 8 to 10 minutes.

it oz 1T (fagre) @ W,
xmﬁ#a e & fag ot qum
Eﬁ%ﬁmfmmiﬂhmq%
areqw ¥ fau well S § g wag 7%
fis sl It Iste Ao fpar & A S
THEE g% F GEAAT g, AT
HqY FfIC T AT KGTH HeAT Y F
st afrare @ & ag1 gaw fem mn g
Y S FT AT FEEL AT I AT
St & uw ot IR/ AT T ATAAT AT
SY & uF oY 9 9 sqrA7 7 AT, H
quarar § fF 99 wge o ¥ 9fg
FIT T § A 39 fad § oF By
| AT 9 WOET  sATT GiFAT AT
g fr fergeaa &Y swar wfa & w@X

P
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rwgﬂﬁ'«:ag?%a‘tﬂﬁaa’maﬁsﬁ

Iy § 99 9T ar g F FTFw 9 famn
g ag 78 # fF ug w@ew & @3
gifmres 3 wfa fom woa % fgams
e S a9 A9y W@ SR AT
Faae H fa% aF 4l & | wAE )@
ST aEf F A H EAreqads gl
T g | gafag e oft 1 q|
FL, IAFT  FEAT SAT FI gOHI, T
N Te AG FEAT FMET | ST TUA &
QT IE F, F IETW g, A TAQ
FqT qret # Y € 3A) & 3w Al
Far 5 T8 ¥ #oor awe ag 99
gFa 4 | ag @ gfeewor w1 @™
T A fae At St A B A
QT 1w ATE St § 9 FOH(T
%z =T am fagd | SR W
F T qOST qE § A & | ST &SI
FIT FHT AT 3G TR ¥ AW ITH! A
¥\ 9w wda aidt ady 9@ @nd W
A & T A AT AL FA@ TE
¥ fag welt ¥ w9 7 qv earnfaw § &
ST 37 1 Zfady § ag AT AW AT
2 T g Xw =Y frae X ST | AR &
IEH 72T fF B Qe qa® & A
S FE ¥ Gur 9w o F oA S
NT el & fadl Gy o ey & A H
TS qT FH ge i agr wafaal
HT St o feam Srar g Iy AT &%
A1 IFH F2T Y 1 Y S FY AT AL
TSt FY FgmEr fear \ ag waw  fad
TTaTfaE &Y § | 9 33 AW ¥ qEEd
g o 9t & i s=dia wely fasar
Fq FT T | IR AR | favErE
g0 &\ gaFT e Sf &1 ATH AT
# @ wogar g f5 wedy S #1 soon
F A W FIAT ¢ | qafan gwnata
stt, & wgar fF a7 S 9l S wad
I F 0F gra-Ng el g TG a9e
SH X AWE F 1 AT AN A G
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Ffy qaw W T 3w F fom w4
g sgR @ fv gwA  Sfwfee
wrEAfaT 300 FUS  F "N FT 72
FAST qT AT & | wfFHa Y 800 FA
ToaT FIA fisE § S a1 S W A
frodt @ W FATR AT ;AT SN
freet R # was wafq &
forrY off 3% #7198 IIT FL T ;T |
w1 wg fF g AuAT 9XEH FX A
qoT SqeH fwaT &, T smaEdT A Y
dY aTq g9F | AN | a4V ag awe AdqT-
fegfaarsy a9 ¢ 9 2@ & 3o F1 7
Tg wT OWIET AE) fAenT | ® wHean
g foF gn v & 96 ¥ NS § AT

o & faa |y oft %1 e Gi=An
TEAT § IO A A AT ) A A @
FFT qMT ST gAR 9 e € ) I
amagifcd g e § ) qaE  Tw
TF qFeT AT wfge & owmw fraz
ST AT & | CHHT T g TH,
B 35T GATSE A W Ty
T =EA &, 1T 3T FY HET o SOAT
9TEa &, MY S F TRl 9T 99 FT U9
dw &1 faFm FAT e € Wa #;v
e T =ma § At gt 72 gfawa
AW @dr ) it #wQ &, 5w gw §
88 WIEE! ART Mq ¥ FHIT 98 &1 fog
AW AT SRA T F gER AR ¥
30 &1 & 1T T FH @7 & 99 Ffy
1 aEE & f§F g 7AW S| MY
gimarar Faw FEr BTG & A 99 awe
AT FAT | THRIAW T 80 HIEET AN
gt a7 it 73 & 3 § 7w 3y
& fo 30 By R § 1 @faw
®F F AT TATT F3QA & | AT 9 TT
F @A A AN & AT g TR
¥ | gafad, svawem o, #§ woE
AT F FgAT AEar g fr g aga
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T =+ A ¥ Fwy fF ogmR awt ot
FAT R X ) F T UF I It F )
T FH fF gH 9 WA g &y
oy & | fam welt ot ar wAweEy €, 7
TRy o v ¥ ¥ 1 3 whEd
g F7 o Mg faar § o w4 g
F Y | zafde A qar & fF R
AW & AFHT AT FT AT FI9
F@a &1 AAST 3@ WA Y
fastelt &7 T ®F ¢ IAF fFHFAT
STeF9A F9 g0 8, faw gt 71 qeaEw
o StTo @ & FEAAr § 4 a9 H9d
HOE W A FIEOAT & | @dl A
I FT AT sifsy, #w fHaiET @,
TATETEE TF 3@ F ST HIT qaf IAT
W M fagre & At 1 @y agr
T FT qET AGT & | AR T ETHIT
aur g § 0 " fawdr i aqmear
TE1 1 T § 1 77 faeelt & Frvgml
i3 Aifee ) 1 F Fgarg @A
T A= wEE & meaw faaer § FaAr
FF oo agT #wlegw 3w 1 7
&, fraT wemew wer fawr &, ¥ gw
Tuerg & fF 98 o9 " §F o we
T § | Fq7 S T ;AT FET, A
BiTr a1 3w g | ofq gFeaC agf 6729
fFaaTe e g &1 AEEr
uF freer gar 2w &, @@t € 1270
ey aft 39297 GamE gy @)
wfer swdeT & 2060 foettwmn ufq
AT JeEr ge &, afea ufwar
T g™ F@&F fegeam § wfww &
1175 fremme sfe &@eax qar Qe
2 granlmr emhE W fred
T E

IR wfearsse N a7 §
A weaEs A& B g,
fergeam #1 fazdt sl w=dt ¥
fadh e Fregeava & foramet %t g o
ot 2 ifg qt # Fgav g fF A
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[=fT orr47= ST -

SEA AT, 9 AAT &7 S |
FAT TF TR & g1 F qET FY
FEerT &3 A1 GEET 9% 9Fd §
STAH ¥ qTET B 4, ‘g AT FI AT
DT T B F FM | AN I
EcAIHZTT FT qAT ISATE AT FEA &
fF 10 grer & AV T HT ST |
o 5 ae & fqg o & HMT 10 9
FTa@er 7A@ & 1 AT AT wFAF 5
ae # Fw AT FOS @ &3
axy & | gAfAY gA-geHe &0 S
AT g F sgm 5 oS fergeam #
S wag I wHer g, S A9y
T gaen fa=rd a1 § A 9EE o
T g1 9 AEY ASRAT 9T AT
TT @d fFar A, g8 98 FTaEml
9T @1 AT G FHAT 74T WL Fgar
& war gaf, ARFT ITH qure F a0y
g & | (oW ®Y =2

Ifif

§ wfys al § 780 AT =R |
awrafa o, § faw of@r & s § ag
Frar fifgq & = faex 10 aaf ¥ §
qE @I W d@iEd @i=ma | sy
& faafw o g 35 FAT & FIAAT
g3, ag f%T 50 #Ug «1 gE, T 75
FUT A1 g3, 6T 100 FAT A g
&z 35 &t #3321 gF 7 f6T 200
FTAT FT g3 | S

THE VICE-CHAIRMAN (SHRI
U. K. LAKSHMANA GOWDA): Ycu
can wind up now. You have already
drawp attention to the matter suffi-
ciently.

st qoer g § faw oAt
Y %1 A AT argat § F s A
35 FAT FY TAT A1 qF TS A FUT
N e gl S, JFFT I Iy
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F WIaT @A AT AT 4 AT AP
FY gwear oqt FY A1 9L @ T8 IR
FHIE ZaSd AEN g WHC | AT KT
q o feafy Saaw g2 =g g wsF
A g, A 9 SH T qEAE g,
g gEd T FEY GE AISAHT HT
AW g, ATg AR AT FT AR
g1, I WAt &1 Fgy agr faurd
NIAHT FT GE FT & W FaTET
gt ar fzxAaTa gi, eF AT FqT
¥ Hafaqg &, FET @ Aqre & gafaw §
T gAOgEd A g iR g@l
sl & gafaq § ST aEww A
F HET LRI AT Ay F A A
IAE! HFET HIT AT FL | ‘

FT 9T 7gt 39 3w ¥ AT, 4@ ¥
FUET 7qF FT F@EY T & | AT
FArgT § ot F2 AU eqTd Gr=T, IAF
greawa & fad 1 99 gFr agar g ar
5T R facemy adt & fF g
T dA7 AEY &, 99 TR 2 | 48 AST
TR & I § Q@ FT Ty A1T 8
g AT 81 FT FET  GIHIT ITFT
aeq YA g | g B faw day
ST 5 AT &1 AEAT F7 {7 9g T qS T2
WA, gATE AT a2 F a9y FUI-
T 799 F1 eafq gt &, Fady iy
gagTar

oq §, ¥ Fgar =g 5 a6t o § 5w
wdfty a7 | # [50E qgwT TWE
§ qr7an g e agd@ g fa=ns & AR
gafaeiter faari & W& | gra § TQaT
# wfe agr 32 § Afe Y ol aid) ors
g ag nQat F71 92T A | ALY @iy 0
&1 ® it o g fraT g, WA A
qATE | AT @T @ fF ggt e A
A WE R F FEATE wowt g &
fgra 78y & fF =T wifadrdy Faw 33T
% AT Za9T & I€ faad FATE 29
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gHRAT & g faq F1aq, foqT afae-
[A AT FH 3 AU IA FEALFT A
A9gdl & Telidme w1 fawewgEw
TefidATdz T a1 59 AR F) @q A
FFY 2| HIIGF T & FAqT AT ATE
guFgargT s g fa Sraq sha ams
3 f34 ¥ 3 97 I AAAT ASFIC AT &
a1z 9EF fqa g A gag wOAT gA
fr forw avg & gfiadt oT saamaR g
g fagre § &, =13 q9wa # g, =/
AU § g, TR AqAr H gy, I94r §
B TTITATIZA HEY, TATALAZ W E

THE VICE-CHAIRMAN (SHRI
U. K. LAKSHMANA GOWDA): 1
think you can stop. The point has
been made already.

st A ETER ¢ & AATE #T
Tgrg | Fifw & FA &4 TAI1F AR
s7 oY AAQTE qZT FH 1T §

=9 A F agF 43 § 918 a3 A6
F afwar g, d@wea sy & af .o &,
dyafaez aréf & afqar g, =@ W
afsrar g1 a1 g & q@T 9T aTA
aferar g1 afFa gfewton IaFr ot aF

gar a8t & +  faared ¥ oFar 4@y g
FFAT | AT WEr ST FT ATH AFT

THT ZTGF &, IAX! 9 GIT B A7 F7
a7 gra) fqvay £ & w77 Arfzg fF
Wit ST T Y GIAT AT, JF7 AT AT
fgegeara &1 faato F7ar =133 &, Sewy
q0 FT | A0y S FH AET FEA ¥ B
FIET 9T, S AT AT, R AMHT AT
I Ay oA AT § ITF BT 2T )
nteft SfY F T WEATT FIT FAT AT ST
&1 ATH BIT 37

THE VICE-CHAIRMAN (SHRI
U. K. LAKSHMANA GOWDA): That
is enough. Please wind up. I will
call the next speaker s
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SHRI GUNANAND THAKUR: I am
coming from a very backward State.

grEAre S, gdf 3uT sEw F Aaa
#1 @ difow, fagre wiv qdf da % 9
#ifww | agt o f&adT xR grdE
Frast AfEy | Amd d wAAT A A
sifsm agr a7 WY 7@ gA 1 99 T
q¢ 91g N F 74T FT F9T g, A
LA o] F1 g0 g1, w17 faqel 71
A AT FIT@FTHEW § 7
¥ agar fF Sy usat § g Fdqr §
g9 TA FTHI T AG | FA4T 7 HTIH]
gre fzar g g | SAEA § AT SAda
¥ foas) S997 918 SOFT NS ST )
¥ AT ITE FT AT ¥ HTA G TEFTE
FIATE | & oyt Fig faarar sigar
g fF oraw gfea & #argm ¥ oet Fi%
fumme w2 & fF 93 feelt &7 & wean
fasft 21 o< s9a wwar #1 aafog FT
g1 afwa e ggr efeqwr e § oY
o g SFaT F1 anfoq #1 g M fEv
FAAT F FArOE }iFT f7ar E MY Ay
FHAA 1 & vaa wearg | Afwa et
FE1 M O qeuweT FAF 3§ AW
¥z garfaw gfez & aw xfay, 712 ag
satfy ata ¥ gL 31 AT TE w9
TERT F GIFTT AT 1 AR oUW a3y
qred FT AT g1, T2 AT 9@ F¥
gL g1, faw F@ T &1 Ay "aT
FATH F FO TG WO |

154

THE VICE-CHAIRMAN (SHRI
U. K. LAKSHMANA GOWDA):
Enough, enough. Now, I will have to
call the next speaker. 1 will give
you half-a-minute.

€,
T F

SHRI GUNANAND THAKUR: I
will take just two minutes, Sir.

5d ¥ § ag Fgar Az fw gure qm {
&Y fqes TsqT & IAFT avF 1T 8T &Y
fafy yravaFar ¢ | W wnaAq g &



\

AN
Budget (General)
1977-78—
[ qoraex sTRE]

e fagre ux fowst gor Twsa g, q@0
ZAT UST § M FAAT gWT U § )
fagre ¥ gda wt aga &\ g *
faedt aga sams &, afwa feard &7
ErF g9 T &I & FIRO AT FY qG[
AT asar § | fag § @ off aga €
arfre fHT oY g W Awr T0F & T
&) Gdygraa W F wew F ATeAw
o welY waten & 73 fraew w7 9gar
g fr fagre &Y qww 3 fass &0 § sa1q
A AT fage A SArgEw g
T T Iq%T fagTaa § IaF oer g3
F R AETT F | & 3grar § fw gt
* fawra ¥ fog aogdy & @ w4
SCADES 1L 1174 G

THE VICE.CHAIRMAN (SHRI
U. K. LAKSHMANA GOWDA): You
have already taken more than twenty
minutes and you have taken two

speakers time, Please sit dowp I
am calling Mr. Kesava Rao.

155

Y TR STFT ¢ FF WRT F AMS

§ awz ¥ A9 ¥ ag FgAv Agw fx
ag FZTPF] IAE §, AT AN AT FAL
) &, V8 gETH FIT ate g | fa< AwelY
S 7g Fg @ & 5 gt ag awa qEy
g1 FFT WA AREw § F Ag FEAT
g fF & g9: 3o a9z @3 faare #X
I 38 I F1 GATTATR T JIF o S
FfACFAISE | g IM T 50 AT
g I mfas vy ared area F Ay oA
faral @< 730 § W& o aE wd
§ 1 T AT § JIST FAEAFAT 39 AT
g 5 3w & fautor ¥ fou 9% 7=t a%
FATATE! HATS &1 TATIAT 3 & fow
SRR A FTW@T FI0 IS A+

130 )

THE VICE-CHAIRMAN (SHRI

U. K. LAKSHMANA GOWDA):
Enough, Mr. Thakur. 1 have given
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you more lime than wag given to
anybody else and this is not fair. You
have to sit down. I am calling the
next speaker, Mr, Kesava Rao. Not
here. Yes, Mr. Kumbhare,

St qUTRE STHT ¢ ST-ANETA
TR, wea # § fad uF wiwm e
ATEAT | A58 FE ATWATLAAT F1 U

Fing UA & g3 off fad ag w7 o
f “The World Food Conference met
in Rome in 1974....” gg =wiwg ¥

tg war a1 & & 1984
gfar ® F18 war FE0 @I, F4E A AR
w3 | fergwa #Y ASe guIad Ay
T T 2, AfF 62 o qgt o e
g1 g u fEgEam & maEy g
FOT 95 WA | 38T 7S gravaFar
5T AT9 &1 & fF SURd AW & fag ot
SHT FT FITAT §, SH! FT JTHIF &7 S[OAv
FIfgn FIX @ar & fau oY F71 TFasw
far st =i

SHRI N. H KUMBHARE (Maha-
rashtra); Mr. Vice-Chairman, Sir,
since the time allotted to me is very
short, I will try to confine myself to
one or two important problems which
relate to the biri industry.

Sir, the Budget has, in fact in.
creased the Excise Duty on the biris.
The biri industry as such represents
a very important economic activity
in the country. I have a very long
association with the workers employ-
ed in this industry and I have bheen
associated with these workers for
about twenty-five years or so as a
trade~unionist. As many as four lakh
workers are employed in this indus_
try in Maharashtra alone. Sir, I will
give you in brief, in a nutshell, the
size and magnitude of this industry
which will show that this industry
has to be nursed and has to be pro-
tected ang that nothing shoulgd be
done which will create a sort of dis-
ruption in the industry. The biri
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industry gives to the State in the
form of Income-Tax to the tune of
Rs. 30 crores per year, Sales Tax to
the State Governments to the tune
of Rs. § crores, in the form of Excise
Duty on the tobacco consumed Rs. 25
crores and in the form of Excise
Duties on branded biris to the tune
of Rs. 36 crores. The total number
of people employed in the industry
are 30 lakhs. As I said earlier, Maha.
rashtra alone employs 4 lakhs wor-
kers. And this industry is there in
other States also, namely, Karnataka,
Madhya Pradesh Bihar, Orissa, Tamil
Nadu and even Rajasthan.

Now, the new Budget proposals
impose an additional duty of Re. 1/-
for making 1000 biris. I think that
various speakers in this House and in
the other House vehemently opposed
this imposition, firstly because it is
going to touch the pockets of the
poorest of the poor men. If, on an
average, a smoker smokes about
twenty biris, he will have to pay not
less than Rs. 7 “per annum. This
means, this Budget will take away
Rs. 7/. from the pocket of a poor man
out of his hard-earried income. That
way, by collecting Rs. 7/- per head
the Central Government would be
collecting about Rs. 35 crores by im-
posing one rupee as additional duty.

Mr. Vice_Chairman, Sir, it is not
that for the first time this duty is
imposed. Birt has been subjected to
excise duty on two accounts. In the
first place, as I have said, duty is pay-
able on the tobacco mixture. You
cannot take out tobacco from your
house unless you make payment in
advance. On that account also, the
Central Exchequer gets ahout Rs. 25
crores. About two years back this
one rupee was imposed on every 1000
biris. The amount that would come
to the Exchequer would be Rs. 23
Jakhs. '

Now, while casting additional bur-
den on the industry, the Government
has faileg to examine the issue from
all angles. In the first place, there is
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an eminent danger of curtailment of
employment. Even the smoker may,
because of the imposition of tax, re-
duce the number of biris which he is
normally smoking. The effect would
be that the manufacturers would be
compelled to retrench the workers.
This is one of the gravest problem
that may accrue because of this im.
position,

Secondly, since the cost of the biri
would be increased, in that propor-
tion there will be very little scope
for the workers to agitate for a better
deal in the matter of wages. There
is no scope for giving any increased
wages. I think this aspect has also
not been consideredq by the Govern-
ment, In an industry, the hon. Fin-
ance Minister will agree with me, we
have to take care of the workers
before thinking of imposing any addi.
tional tax ang to see what will be the
effect of this on the working condi-
tions of the workers. This industry
is not in a position to bear any addi-
tional burden. It would, therefore,
adversely affect the interests of the
workers. I think this aspect has also
not been considered by the Govern-
ment,

Then, Sir, the other problem is that
because of the imposition of excise
duty, the workers, who have been
working on the low wage rate, may
be hit hard. The employer may abuse
the industry. That may also result
in a lot of unemployment. The wor.
kers who are working in this industry
are spread over in for away villages.
This is the only means of livelihood
for them. As I said earlier, 30 lakhs
of workers are employed and taking
into consideration their dependents, I
think about one crore of people are
depending on this industry. There-
fore, my submission is that the Gov-
ernment must reconsider the imposi-
tion and enhancement of excise duty
on biri, I suppose that biri has been
singled out for the imposition of high
duty. I do not think there is any
other commodity which has been sub.
jected to such high increase. I do not
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understand why biri has been singled
out for this discriminatory treatment.
The hon. Finance Minister has sought
to justify this imposition by saying—
1 quote from his speech which he has
given 1n the Lok Sabha: “Reference
was made to excise duty on biris.
Biri is not an absolutely essential
item for the common people.” 1 res-
pectfully disagree with the hon. Fin.
ance Minister. For the purpose of
cost of living index, biri ig considered
to be essential. If the standarg by
which the hon. Finance Minister says
that it is not a necessary item is to
be applied, then there are several
items of consumption. Why have you
singled out only biri? My submission
is that it is really a necessary item.
Therefore, I am not prepared to con-
cede to the view of the hon, Finance
Minister that it is not essential. Then
the Finance Minister goes on to say:
“It is an optional item of consump.
tion and injurious to health.” I have
not heard that smoking of biri is in-
juricus. I have heard that smoking
of cigarettes is injurious, Why? It
is because the wrapper is paper and
it is the paper which is injurious to
health, In the case of biri, the wrap-
per is tendu leaves. It is not injur-
ious to health. If it is injurious to
health, there are 101 things which are
injurious to health,

THE VICE.CHAIRMAN (SHRI
U. K. LAKSHMANA GOWDA): This
is your view. Let us not go to the
medical aspect of it. -

SHRI N. H. KUMBHARE: Sir, my
submission is that the Government 1s
collecting 35 crores of rupees from
it. They must come out with a sound
and convincing reason. On the con-
trary, you are destroying the biri in-
dustry by this measure,

THE VICE.CHAIRMAN (SHRI
U. K. LAKSHMANA GOWDA): Mr.
Kumbhare, your time is up. You can
complete with your final point on
biris. . .
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SHRI N. H. KUMBHARE: It is
because I am very much associated
with the bir; industry. I am closely
associated with the biri workers and,
therefore, I feel much about this im-
position of excise duty. That is why
I have dwelt on it. Then I go to other
matters relating to finance. The Fin.
ance Minister, in the opening remarks
of his budget speech, has said that
the Government wants to move with
courage and sincerity to banish
poverty. Very good.

THE VICE.CHAIRMAN (SHRI
U. K. LAKSHMANA GOWDA): You
will have to finish in two minutes.

SHRI N, H. KUMBHARE: 1 have
only to read. I will not take much
time. According to him, the Budget
lays emphasis on accelerating the
pace of economic progress and also
on distribution of its fruits equitably.
Now, Sir, I would invite your atten-
tion to this declaration that the
Budget will also ensure equitable dis.
tribution of the fruits of prosperity.
It is undisputed thai the Budget will
have no meaning if it does not ensure
a faster rate of growth of economy.
But the real test of the Government
lies in formulating policies which will
also ensure equitable distribution of
the fruits of prosperity. I have not
been able to locate in the Budget any
proposal which will manifest the in-
tention of the Janata Government,
There is no sign of prosperity for the
poor in the Budget proposals. We
cannot forget that we have to pull
up 220 million people out of abject
poverty and, therefore something
concrete has to be done so that the
productivity of the weaker sections is
increased. The Janata Party mani.
festo laid emphasis on the common
man_ the weaker section and the less
privileged. But unless special efforts
are made, the standard of the poor
is not going to improve. (Time bell
rings) I will take just one minute,
Sir. Framing a strategy for the
elimination of poverty is a matter of
grave urgency. But this has een,

-unfortunately, overlooked. Sir, my
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“submission is that though we may
have a faster rate of growth of eco-
nomy, unless you devise a scheme or
a strategy by which there will be an
equitable distribution of fruits of
prosperity, 1 think, it will not be
possible’ to eliminate poverty. This is
the submission I want to make,

SHRI HABIB TANVIR (Nominat._
ed): Mr. Vice-Chairman, Sir, the
Budget reflects the attitudes we nave
towards society because it is on that
basis that we dole out laws and regu.
lations and govern the wellbeing of
a people. Now, here is a country
which has got approximately 80 per
cent of the so-called poor people liv.
ing below the ordinary civilised line
of subsistence. No democracy and
equity and justice mean that in terms
of taxes we collect money from all
according to the means and we voted
to power according fo the majority so
that we could give back to the ma-
jority the greatest amount of services,
and from the privileged few we could
get the preatest amount of resources.
The Budget does not reflect this posi.
tion. Now, the infra-structure of a
society is based upon education, and
the kind of institutions we want to
build have to be based upon educa-
tion.

I will be talking on education.
otherwise it will be too big a subject
to deal with within the limited time
at my disposal. The budget lays
claim to a heavy emphasis on agri-
culture, on the rural aspect, on the
integrated rural developmental as-
pect It talks of the rural poor, i.e.,
in favour of the rural poor, which
does not seem to be right because it
actually helps the rural rich it helps
the elite classes of both the urban
and rural society. In education too it
is very much the same. We have got
about Rs. 189 crores, or 1.25 per cent
of the national budget, for education,
which by itself from our own point of
view., from the point of view of the
clitist classes, from the point of view
of the capitalist classes, is too meagre.

467 R.S.—6.
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A far higher allocation, a far greater
allocation of money on education is
needed if we want to build up any
kind of society at all. Now there are
about 25 crores of young people, be-
low the age of 15, or 42 per cent of
the 60 crores, whg are 'to be educated.
These 25 crores of youth have been
given less than Rs. 200 crores for
their education. Assuming that we
are catering to about 40 per ceni of
this youth population, we come to a
figure of about 10 crores of young
people on whom this money is to be
spent. For want of time I am not
going intp the intricacies of how
much is being spent on higher educa-
tion and how much on elementary
education. Roughly, we are going to
spend less than Rs. 200 crores gn ten
crores of young people. For the
present, 15 crores of young boys and
girls are being left out of this benefit.
It then works out to about roughly
Rs. 20 per head per year. 1t is a
very meagre sum. Now, this Rs. 20
per head per year is being denied to
about 15 crores of young people who
are not attending classes, and if they
too attended classes it would mean
another Rs. 300 crores, which ought
to be givenp to them in the name of
education, which is doubtful for its
benefits, which is well-known for its
harmfulness, which is well-known for
producing a slavish kind of mentality,
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which ig intellectual snghs and
also well known for producing
a strange kind of middle-class

educated man, who has no wvalues,
which is well-known, in short,
for producing an exploiter. It is a pro-
cess which declasses people and even
if they try to get back to their class,
it turngs them intg something fan-
tastic, something impossible. Any-
how, Rs. 300 crores this way is being
lost to these 15 crores of young’\i
people who, it does not seem
reasonable, Why should not get this
money for better education in some
form or the other. Now, it is esti-~
mated that out of these 15 crores—~
this is according to the Report of thé
Standing Committee of the Advisory
Board on Education, July 1976—more
than three-fourths belong to the
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poorer sections, i.e., landless la.
bourers, urban slum dwellers and

other extremely weak sections espe-
cially of the rural people. Now,

three-fourth of that comes to
5 vM. about 11 to 12 crores of

people who are not attending
schools and they come from these
poorer sections. That means they
particularly atre being deprived of at
least about Rs. 250 crores in this
fashion. S -

Now, education needs reform ip the
real sense which means more educa-
tional facilities for the illiterate
masses, who have, no doubt, imagina-
tion, articulation, expression angd also
many rich values of culture but when
they come in touch with our educa-
tional institutions, they lose most of
it. So, in my field of activity, crea-

iive aclivity, false dramatic activity _

to be specific, I automatically chcose
a drop-out. Your drop-out for me is
a more imaginative actor and artist
than your school-attending boy or
girl. Now, in a country which has
about 60 crores of people, 70 to 75
per cent of them, that is about 45
crores of them belong to poorer sec-
tions and, are, therefore, illiterate. If
40 to 45 crores of them are illiterate,
according fo our profession and our
so many solemn pronouncements they
ought to get some benefit of our edu-
cational system. Now, if 40 to 45
crores of people were to get even at
the rate of Rs. 20 per head per year,
even at that meagre rate if they were
to get some kind of education, in
terms of their large numbers, you can
imagine what a lot of money they are
being deprived of. Now, this is the
king of Budget that we have got and
we, therefore, ought to improve
things in seeing to it that we provide
much more allocatioy of this money
towards elementary education and
really divert a lot more money to the
weaker sections of society and stop
this kind of very blatant exploitation
which is very thinly disguised.

Thank you very much.

‘
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THE MINISTER OF FINANCE
AND REVENUE AND BANKING
(SHRI H. M, PATEL): Mr.
Chairman, Sir, I have listened with
great atlention to all the hon. mem-
bers who have taken pari in the
genera] debate on Budget. I am
grateful for the suggestions
critical  observations made by “the
members. However in the time at
my disposal, I cannot deal with all the
points made. Therefore, 1 shall limit
myself only to some of the major
points made in the debate. ‘

I would like to emphasise once
again the limitations under which this
year's Budget had to be framed. As
I pointed out in 'my Budget speech,
we inherited large commitments of
expenditure op on-going schemes gnd
any reduction in spending on these
projects in mid-stream would have
been extremely wasteful. Our party’s
programme requires & re-ordering of
our planning priorities so as to lay
greater emphasis on rural develep-
ment. However, as the House
knows, most of the activities relating
to rural development fall in the State
plans. And for reasons which are
well-known, it was not possible for

me to have consultations with State .

Governments regarding modifications
of their plans. My options were,
therefore, rather limited. Even then,
I was able {o effect savings worth
about Rs. 267 crores in the Central
plan and these have been re-allocated
to sectors such as agriculture, irriga-
tion, rural water supply and other
elements of infra-structure which are
high on the list of opur priorities,

Shrimati Ambika Soni, the erst-
while vouth leader, has questioned
whether any one needs much time
to prepare the Budget, according to
one’s objectives. She can affced to
ask such a question because she has,
perhaps, not been called upon to
undertake such a task. I can only
tell her that preparing a Budget
particularly when a new Government
with a different programme inhesit a

Vice-" -

and
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problem-ridden situation, is not like

formulating points on the fingers of
one's hands.

Shri Sankar Ghose op the other
hand, was so full of excitement of
having found out in this Budget the
Swatantry reality behind the Janata
facade, that he forged that Lewis
Carroll and not Hans Cheristian
Anderson was the author of Alice in
Wonderland. Perhaps, Shri Sankar
Ghose will remember Anderson’s story
on the ‘Ugly Duckling’, Actually, in
Anderson’s story, the people in this
country have discovereq that the
Congress which strutted about as if
it were a swan is really an ugly
duckling and have, therefore, chased
it out of office unceremoniously. I

think this shock has led to Shri
Sankar Ghose’s confusion. This
trauma seems to have affected the

ex-planner’s capacity to clear think-
ing. He has belittled my achieve-
ment in having a deficit of only Rs. 72
crores in this year’s Budget by point-
ing out—I am sorry to say that he is
not here; it is a curious coincidence

that in both the Houses the main
speakers on the Congress side have
not been present to listen to the

answers—that according tp the Econo-
mic Survey, not only was there no
deficit, but there was a surplus of
Rs. 206 crores in 1975-76, I hate to
have to point out to the former
Planning Minister that the deficit in
the budget refers tg the Centre only
and is arrived at differently from
that in the ‘Economic Survey’. The
Survey clearly explains this differ-
ence, If the deficit in 1975-76 were
to be calculated in the same way as
in the present Budget, the deficit in
1975-76 would hove amounted to
Rs. 367 crores. Shri Sankar Ghose
and other Members have expressed
misgivings about the proposal for a
special borrowing of Rs. 800 crores
from the Reserve Bank against
drawal of foreign exchange reserves.
As the House knows, our external re-
serves have risen substantially in
recent months. It is our duty to work
out effective mechanisms to use these
reserves to accelerate the tempo of
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economic activity and to stabilise

prices. What surprises me to that Shri
Sankar Ghose blames me for not
doing this in the three months I have
keen in office when he and his col-
leagues could not do it in more than
a year even though they were fully
familiar with the apparatus of Gov-
ernment having been in power for a
number of years. In fact, we have
done much more and are confident of
doing so in future.

In pursuance of this objective, we
have liberalised substantially our jm-
port policy. Larger imports both of
essential consumer goods and capital
goods will add to the real resources
available to the economy for deve-
lopment. Thus, to the extent that we
succeed in drawing down reserves,
special borrowing from the Reserve .
Bank will be non-inflationary. A
question has been askeq whether we
will use these Rs. 800 crores to im-
port watches. I will\ explain later
why we want to import watches. But
let me assure you that the value of
watch imports will be much smaller
and that our reservees will be used
to accelerate economic activity and
stabilise prices.

It is unfortunate that Shri Sankar
Ghose has fallen into the same error
as his colleague, Shri Subramaniam,
in the other House. He said that in
spite of my desire to give primacy to
agriculture, the present Budget pro-
vides an outlay of Rs. 3,024 crores,
which is only 304 per cent of the
total outlay which is absolutely and
relatively less than the Rs. 3471
crores allotted to agriculture last year.
There was another speaker too, I
think, who felt into the same error.
I would like to state tha; the two
figures are not comparable. The
second figure taken from the ‘Econo-
mic Survey’ is the sum of the total
outlay on the following sectors:
agriculture, irrigation, fertiliser and
power including rural electrification.
The smaller figure given in this
Budget takes into account only 85
per cent of the outlay for co-ope
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ratives’ that is attributable to the
agricultural sector, and only 15 per

cerit of the total outlay on power,
attributable’ to the agricultural
ang rural] sectors. On a com-

parable basis the figures for 1976-
77 would be Rs. 2312 crores and for
1977-78 Rs. 3024 crores. The increase
in the current year’s allocation thus
works out to 31 per cent. If one were
to concentrate attention on agriculture
and allied servicees, the Central plan
outlay proposed in this Budget at
Rs. 548 crores is 64 per cent higher
than in 1976-77. The allocation on
irrigation and flood control at Rs. 1244
crores is 47 per cent higher. It should
be obvious to anyone, with an open
mind, that the allocation for agricul-
ture during this year is substantially
higher than in 1976-77, though the
step-up is not as large as I would
have liked.

Shri Bhanu Pratap Singh has rais-
ed a number of important questions
in this regard. I am sure those will
be borne in mind when the medium-
term policy for development of agri-
culture is evolved. As we propose
to make pure drinking water availa-
ble to all villages in a period of five
years and double the rats of annual
expansion of the area under irriga-
tion within the next few years, our
expenditure on these two jtems will
be stepped up very substantially
year after year. The House cap rest
assured that our commitment to
spend more resources op agriculture
and on rura] development is firm and
unambiguous and this will be ade-
quately reflected in the budgets in the
years to come.

Because of his firm pre-conceived
notion that this first Janata Budget
must be permeated with Swatantira
ideas, Shri Ghnse has failed to look at
it in a propsr way. As I stated in my
Budget speech, the objectives behind
my tax proposals have been to reduce
the disparities of income and wealth
and to enlarge the pool of savings. I
have, therefore, firstly, increased the
surcharge on income-tax from 10 to
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15 per cent; secondly. raised the
wealth-tax rales from the absurdly

low levelg to which they had been
reduced last year and; thirdly; with-
drawn the concession regarding the
surcharge on the corporate tax which
had been given last year, by which
the corporate sector could deposit an
equivalent amount with the Industrial
Development Bank of India for five
years and brought to the Exchequer
Rs. 56 crores.

While the Budget last year did not
raise any revenue through direct
taxes. I have raised a sum of Rs. 92
crores. Not only is this the iargest
amount of revenue raised in direct
taxes in as many years as one can
remember, but more money has been
raised thig year through direct taxes
than through indirect taxes. I have
raised this year Rs. 68 crores through
indirect taxes as against Rs. 92 crores
of direct taxes of which ‘he State
share is Rs. 20 crores. I would like
the House to judge whether this is not
wielding fiscal policy as an insttumoent

of change. Indeed. I would say that
this is the social engineering. @ Mr.
Ghose so passionately desiras and

which he and his Party have faiied to
undertake. Some of the Opposition
Members have sought to convey the
imnression that the present Budgst
pulls down the importance of the pub-
lic sector and have sought to impute
to me and to this Government the bias
against the public sector. I find it
difficuly to rmderstand how anyone,
who had made even a cursory study
of the Budget Estimates, could venture
to make such an accusation. The
current Budget proposes a contribu-
tion of Rs. 2192 crores as equity and
loan to non-departmental public sec-
tor undertakings as compared Wwith
Rs. 1332 crores that had been provided
in 1976-77. I am not referring tn de-
partmental enterprises such as the
Railwav and P&T, in respect ¢f whom
alsg the allocations this ycar are
much larger than last year,

These figures expose adequately the
hollowness of the criticism that the
Janata Government is lukewarm to-
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wards the public sector. We are firm-
ly commiteed to the concept of a mixed
economy, in which the public sector
already plays a commanding role.
While canalising adequate resources
for investment to the public sector, we
also propose to ensure that public en-
terprises function efficiently and gene-
rate additional resgurces for the fur-
ther development of the economy, We
wish to ensure that the entire economy
functions properly and no part of it
fails to work satisfactorily. It is our
view that go long as we have a njixed
economy, the private sector should
also remain healthy and function effi-
ciently. In a mutually inter~depen-
dent society, all the sectors—pullic,
private and co-operative—should get
equal at{ention from Government.
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Shri Sankar Ghose has pointed out
that the provision for cpal in the
budget for 1977-78 is less than the
provision in the previous year by
Rs. 50 crores For reasons best known
to him, Shri Ghose has failed to men-
tion that though the provision of
Rs. 277.2 crores had been made in the
Budget Estimates for 1976-77, it had
to be reduced to Rs. 225.62 crores in
reduction
of nearly Rs. 50 crores. We have
kept the budget provision for coal in
1977-78 at Rs. 226.68 crores, marginal-
Iy higher than in the revised estimates
of last year. In determining the out-
lay for coal, we have taken note of
the fact that there is an accumulation
in pit-head stocks of coal and that the
investment already made is sufficient
to ‘enable the production target of 109
million tonnes to be met. The invest-
ments that we are now making in coal

N projectg are thus really designed to

meet the requirements of the gixth
Plan period and beyond.

’ Shri S~nkar Ghosge has also referred
to the lower level of outlay on ferti-
ligers in 1977-78 as compared with
1976-77. The larger allocation last
year was dua to the bunching of ex-
penditure on projects initiated much
earlier. Expenditure on such projects

_ will naturally taper off. I would like

to assure the hon. Members that we
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have made adequate provision for all
on-going fertiliser projects. The
allotmentg for projects in progress are
virtually the same as those pravided
by the previous Government. The
outlay for new fertiliser projects can
be assessed with the requisite degree
of precision only when we are in a
position to take a clear view on the
feedstocks for the new fertiliser plants,
With the major investment decision
we have recently taken on the deve-
lopment. of 0il and natural gas resour-
ces of Bombay High and Bassein fields,
1t 1s now possible to plan for new fer-
tiliser plants based on natursl gas.
When the plans for t‘hese projects are
got »ady, adequate provision will be
made for them. The House can, there-
fore, rest assured that there will be
no slowing down of the expansion of
the capacity for production of fertili-
sers. )
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Many Members have complained
that this Budget has done nothing to
solve the unemployment proklem,
though in the Budget speech, unem-
ployment has been indicated as a
problem area of great importance, A
Plan outlay higher by 27 per cent must
necessarily contribute to the genera-
tion of more employment. Similarly,
the substantially increased outlay on
agriculture, irrigation and rural infra-
structure such as electrification and
roads will result in the generation ot
more employment, However much
the Opposition Benches may wish to
decry the extension of the investment
allowance to substantial parts of in-
dustry, this step is designed to lead to
more employment in industry. The
reliefs given tp small-scale and cottage
industries will algo provide signifi-
cantly larger employment opportuni-
ties to large numbers of people Clear-
1y a defnite effort has been made in
the Budget to see that more employ-
ment ig generated. 1 admit there are
no allocationg specifically for employ-
ment-oriented schemes in the Budget.
This is because of the sad fate of the
so-called crash employment schemes
in the past. Since they were drawn
up in a great hurry to meet some such

RN



. even better organisation for

S h Budget (General)

‘ 1977-78—
[Shri H. M. Patel}l
demand, they were poorly planned

-and poorly implemented, resuliing in

hardly any permanent employment.
I would, therefore, counsel patience,
To be effective, such schemes need
careful planning including coasuita-
tions with local authorities ang need
imple-
mentation. We have not yet had the

-iime to plan in detail such schemes

and organige such consultations. But

-1 'have no hesitation in assuring the
.House that ag soon as the Budget dis-

cussions are over, I shall hold consul-

“tations with my colleagues in the Gov-

ernment and the Deputy Chairman of
the Planning Commission. shall also
discuss with Dr. Raj Krishna, as his

“ name has been specifically mentioned

by more than one Congress Member,
about specific programmes of work
and then hold discussions with the
Chief Ministers about these matters.
Similarly, T shall consult the Reserve
Bank and the nationalised banks
about the role they can play in pro-
moting rural development and em-
ployment,

Some Members, Sir, have complain-
ed that this Budget does not have
proposals for land reform, land conso-
lidation ete. These are State subjects
and action has to be primarily taken
by them. I am of the opirion that
what is needed now is not move legis-
lation on land reform but sincere and
effective implementation of existing
legislation. This is what the previous
Government failed to do and this is
what we intend to do.

AN HON. MEMBER: How?

SHRI H. M. PATEL: You wait and
see. The Janata Party has gtated in
elear terms : “The Party will honestly
implement land legislation, provide

- machinery for scrutinising fraudulent

f

1

transfers and dispossession and plug

- such loopholes ag have come *o light.
.. Landlordism will be abolished.

Sur-

. plug lands and other reclaimed lands

will be distributed amongst the land-
less, vparticularly Harijens and
Adivasis.”
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The Budget has alsq been cciticised
for having no policy on intiation.
Surely the former Planning Minister
does not have to be tgld that keeping
the Budget deficit low in the context
of 17 per cent rise in money supply
last year is itself a contribution to an
anti-inflationary policy. He has com-
plained that prices have been rising
by one per cent per month in the last
two months and this would lead to a
12 per cent increase over the year. If
his simple-minded logic were to be fol-
lowed prices last year should have
risen by 25 per cent because they rose
by 4.4 per cent in the first two months
of the year. What is important is that
it is smaller than the rise¢ which teok
place last year, in spite of the bumper
harvest in 1976-76. This Government
is fully committed to a policy of hold-
ing the price line and will use every
instrument at itg disposal for this
purpcse,

Many Memberg have complained
about the reduction in the rateg of in-
terest on savings deposits and have
argued that this will affect savings,
particularly by ordinary people. 1
must confess that I am amuseqd by the
concern even the so-called leflist
Memberg have shown in this matter.
The change was brought about be-
cavse it was felt that earlier people
who parted with their money for re-
latively shorter periods got a better
rate of return than those who parted
with their money for longer periods.
It seems to me that it was the rich
people who benefited more from the
earlier provision than the less well off
ones because they got a larger return
for the short periods they deposited
their money with the banks. For lon-
ger terms they would naturally use
their funds in their own business
where the rate of return would be
much higher.

Tt has also been stated that the small
man will be adversely affected hy the
reduction of 2 per cent in the interest
on Savings Bank deposits. There is
some misunderstanding here. Those
who senerally wish to use Savings
Bank accounts as a vehicle for their
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savings will continue to get the same
interesy as before. It is only those
who wish to use their Savings Bank
accounts as Current accountg and at
the same time wish to get a high in-
terest rate that will have to suffer g
“reduction of 2 per cent.
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. The extension of the benefit of the
. nivestment allowance to all industries
has been criticised on the ground that
. 1 bave thus provided relief tg elitist
consumption industries rather than to
priority, masg consumption industries.
1 wish the critics had looked at the
Finance Bill more carefully. They
would then have found that it con-
tains a long list of industries which
would not be entitled to the benefit
of the investment allowance. The 34
industries which have been excluded,
include those which produce luxury
goods or goods which are relatively
low on the list of priorities. Thig in-
cludeg cosmetics to which repeated
references have been made by the
‘Opposition Members. Thus the charge
that there are no priorities is baseless.
The truth is that while swearing by
priorities, the previous Government
acted arbitrarily in choosing various
industries for the  benefit of
the investment allowance. Vital
industries in the public sector such as
mining and petroleum refining were
denied the benefit of investment allow~
ance in spite of the professed love of
the Opposition for the public scctor.
The extengion of the benefit of the
investment allowance to these vital
industries which are almost entirely
in the public sector ig itself a refuta-
tion of the charge that this is a conces-
sion to the private sector,

Shri Ghose—I am sorry to kecp on
having to refer to Shri Ghose in spite
of his absence--has stated that the
concession regarding the investment
allowance will mean a losg of revenue
of Rs. 220 crores as against the earlier
loss of Rs. 45 crores and hag concluded
that this makes ncnsense of my re~
source mobilisation effort. I do not
know where these estimates have
come from because we have found it
difficult to make any estimates. I
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hope he, like many others, has not put
hig faith in the report of a iinancial
newspaper because that report was
based on inappropriate data and
wrong inferences. For my part, I
look upon this as an effective jnstru«
ment for stimulating investment in
the economy, ’

Shrimati Kulkarni hag voiced con-
cern that my well-intentioned provi-
sion for the grant of investment allow.
ance at the higher rate of 35 per cen!
to industries using technical know-
how developed in Government labora.
tories, public sector companies anc
universities may be abused becaust
businesstmen will be able to easil
purchase wrong certificates in thi
behalf. 1 would like to allay he
fears by clarifying that the benefit ¢
thig concession will be available onl
where the know-how is acquired b
the tax-payer from the Governmen
a public sector company or universit
or from any person deriving title froy
them. Besides, we intend to desi
nate the Department of Science ar
Technology as the prescribed authe
rity for the purposes of issuing the r
quired certificate so that the questic
of purchasing wrong certificates sin
ply does not arise.

The hon’ble Member hag also stats
that there 1s no continuing gbligatl
on the tax-payer to use such kno
how and that industrialists may
able to switch over to foreign kno
how immediately in the followi
year, 1 doubt if such a switch-~0y
is technically feasible in most ca
considering that the know-how wor
also imply a certain kind of plant g
machinery. To effect such a swit
nver, the machinery would have to
disposed of, which is certainly bot
to involve a loss. Also the reduct
in respect of investment allowance
the higher rate will be available ¢
where the tax payer furnisheg al
with the return of income for the
sessment year for which the deduc
js claimed, a certirticate from the p
cribed authority that he is engage
the manufacture of articles nrodi
by using technolagy or other kb
how developed in a Government 1
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ratory etc. Hence, if a tax payer dis- i [his authority will be of an adequate-

continues the use of such tecnnology,
he will not be entitled to carry for-
ward the unabsorbed investment al-
Jowance, if any, in subsequenf years
or to claim investment allowance in
respect of machinery or plant which
he might instal in later years.

Some Hon. Members have raised the
bogey of buying up losses and of con-
centration of cconomic power when
commc.ting upon the concessions pro-
posed when a sick unit marges with
a healthy one. This criticism ignores
the safeguards incorporated in the
Finance Bill itself. The concessions
will be available only on the recom-
mendations of the specified authority
and it will have to be established to
the satisfaction of the Central Govern-
ment that the amalgamation is in the
public interest. Also the Central
Government may lay down necessary
conditions to ensure that the conces-
sion ig restricted to amalgamations\
which would facilitate the rehabilita-
tion or revival of the sick unit. It is
our view that this alternative i3 by
far to be preferred to the take-over
of the sick units by the Government.
1 need only mention that the National
Textile Corporation has suffered a loss
of over Rs. 117 crores during the
period 1974-75 to 1976-77 and is likely
to suffer a further loss of about Rs. 30
crores during the current financial
year. The Congress Members have
probably forgotten that the former
Government had approved of such a
measure. 1 am referring to the mea-
sure of amalgamation.

Tt hag been guggested that the inno-
cuous provision for encouraging com.
panies to involve themselves in the
vriork of rural welfare and uplift is
vt another loophole for avoiding
tewes People should take the trouble
of gaing through the papers carefully
befare criticising. I thought I had
made it amply clear that the deduc-
tion will be allowed only if the 'ex-
venditure is incurred on specified pro-

ap-

iy high level.

Some Members also suggested that
the proposed new concessions for
small-scale industries set up in the
rura] arsas provide a loophole for tax
avoidance by clever businessmen. This
section ig in fact modelled on the lineg
of a similar provision for giving con-
cession to indusirieg set up in back-
ward ‘areas, The Finance Bill clearly
precludes the grant of the concession
in cases where the new business is
formed by the splitting up or the re-
construction of a businesg already in
existence or by the transfer of exist-
ing plant and machinery. There are
safeguards against other collusive
iransactiong as well, The risk is neg-
ligible, if any, and having regard to
the fact that the task of rural deve-
lopment is so vast and gigantic we
shall not hesitate from taking reason-
able risks.

The Hon. Members have made the
point that the concession given to
powerlooms will hit the handloom in-
dustry. These apprehensiong are en-
tirely without substance and proceed
from a mis-conception of my tax pro-

posals. Under the tax structure we
inherited, powerloomg paid a com-
pounded levy which varieq from

Rs. 50 per year to Rs. 250 per year
depending upon the number of power-
looms installed. I may add that there
are many unauthorise¢ powerlooms
which have not been licensed by the
Commerce Ministry and which may
well he outside the tax net. Indeed,
the differential rate of duty has en-
couraged the fragmentation of larger
units into smaller units to take ad-
vantage of the lower rates of duty
available for units having four looms
or less. Further, the big industrialists
having benami owners were the big-
gest beneficiaries, because with their
resources they workegd the powerlooms
to the maximum capacity and with the
duty remaining ¢onstant irrespective
of the guantity of cloth produced, they

paid very little duty per metre of
cloth,
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To minimise evasion, to reduce the
administrative work, to distribute the
tax incidence equitably, I have shifted
this levy to the yarn used by the
powerlooms. The duty will be col-
lected at the stage when the yarn is
cleared from spinning mills. Earlier,
a duty of Rs. 2.5 crores was being col-
lected as compounded levy from the
powerlooms and a further duty of
Rs, 0.75 crore was being collected as
“compounded levy from hand proces-
sors of powerloom cloth, making a
total of Rs. 3.25 crores. As against
this, an extra duty of Rs. 3.5 crores
will now be collected on the yarn used
by the powerlooms under the scheme
proposed by me. Thus, by shifting the
duty in this manner, I have safeguard-
ed the revenue, have ensured that no
powerloom escapes the tax net and at
the same time, the new gituation in no
way affects the competitive strength
of the handloom. The suggestion that

the new arrangement will affect the

position of handlooms adversely is
thus totally unfounded. It is indeed
an attempt to confuse the issue and
to minimise the measures we have
"deliberately taken to improve the lot
It is to them, and

that I have given duty concessions, As

fA I have explained in my Budget speech,

handlooms will get duty relief for the

- first time in respect of cotton yarn in

cross reel hanks and again for the first
time in respect of viscose-spun yarn
in hanks.

Members have made the point that
the ‘excise duty on birig should not be
increased, ag biris are consumed by
the common people. Despite the view
of my hon. friend here who does not
agree, I would repeat that it is, how-
ever, not an essential item of con-
sumption. ..

SHRT NRIPATT RANJAN CHOU-
DHURY (Assam): It is an essential
item for the poor people.

SHRI H. M. PATEL: You are en-

titled to your views.

SHRI NRIPATI RANJAN CHOU-
DHURY: You are neither g poor man
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nor, I think, have you seen pcor peo-
ple living. That is why you can say

this, P
SHRI KALI MUKHERJEE: Scotch

whisky is very essential,

SHRI H. M. PATEL: I might inform
the hon. Member, because he is sug-
gesting that I should have imposed
duty on Scotch whisky or liguor. ..

SHRI KALI MUKHERJEE: Why did
you impose duty on biri and not on
liquor?

SHRI H. M. PATEL: Will you please
listen? It is because liquor is a State
subject and it is not something on
which I can do anything., (Interrup-
tions). Will you lef me continue? I
admit that you have the right to say
that it is an essential item. And you
will give me the right t{o say that it is
not.

SHRI NRIPATI RANJAN CHOU-
DHURY: You cannot say it is not an
essentia] item. There is no scape for
any difference of opinion.

THE VICE-CHAIRMAN (SHRI
U. K. LAKSHMANA GOWDA): He is
entitleq to hig opinion.

SHRI H. M. PATEL: [ see that he is
still very much under the influence of
the authoritarian regime.

SHRI BHUPESH GUPTA: (West
Bengal): Must we have commission or
whether biri ig an essential item for
the poor?

THE VICE-CHAIRMAN (SHRI
U. K. LAKSHAMANA GOWDA): Then
there will be no end to it, if you have
Commission after Comm1<51on

SHRI NRIPATI - RANJAN ChOU
DHURY: My point is.

THE VICE.CHAIRMAN (SHRI
U. K. LAKSHMANA GOWDA): You
should allow the Finance Minister to
complete his reply.

SHRI H. M. PATEL: 1 do not yield,
Mr. Vice-Chairman.

It is, however, not an essential item
of consupmtion and is injurioug

tor .
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_health, despite what my hon. friend
here said. If anyone chooses to smoke
biris, I.do not think he should mind
paying one paisa extra on 10 biris
which is all that my proposal entails.
Biri manufacturers and the whole-
salers and retailerg in biri trade should
see to it that no increase in the price
_if biri beyond one paisa for 10 'biris
takes place.

Shrimati Alva has suggested that
steps should be taken to increase the
indigenous production of watches
rather than import them. Members
.are evidently not aware that the Gov-
-ernment has already embarked upon
.a programme for increasing, within a
year, indigenous production of watch-
es 1o about three times the existing
production. Amongst others, one of
the steps proposed for achieving this
objective iz reduction of import duty
on watch components from 120 per
cent to 50 per cent. We have never-
theless to take steps to see that the
balance of the demang even &after in.
creasing the indigenovg production is
met. In spite of my alleged sympathy
for the private sector, I would rather
leave the import to Hindustan Machine
Toolg thar to the smugglerns.

I have roceived a large number of
.reprerfer.lations cidiming that some of
the new levias and concessiong adver-
sely affcct preduction, particularly in
the cottaze gnd smajl.ccale industries.

T am examining all such representa-
Aions and v.lerever tha claimg  are
.sustamab 2 recessary relief will be
provided. In many cases I have found
thece repre e.tations t» we bascd o
a misunderstaniing of the Budg-:t pro-
Poral, W= rave =zlready taken stens
to clo *fy k. pesiticn ta those con-
certed and w'll enntinue to do so, so
that the vesple do no' have a griev-
ance.

In spite of the many diffrerces ex-
preszad iy the course of the debate 1
find there is a gnod dcal of common
ground brtween us on this side and
thosa on the onposite Benches, There
is agreement that rural develonment
is an extremely important component

~
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of development strategy. Our object-
ive of working out an integrated pro-
gramme for alround improvement in
the quality of rural life, laying special
emphasis on the welfare of Harijans,
Adivasis, small and marginal farmers,
is also acceptable to everyone. Since
the task is really large it cannot ob-
viowsly be completed in a single year
nor can it be speedily and satisfactori-
ly achieved unless there is participa-
tion by all sections of the society. I
would, therefore, point oui 1o my
friends on the other side that this ra-
tional endezavcour—this national and
rational endeavour—is not a matter
for scoring partisan points but for con-
structive cooperation. It ig my earnest
hope that such cooperation will be
forthcoming readily and abundantly.
Thank you. {

SHRI NRIPATI RANJAN CHOU-
DHURY: Sir, only one clarification. I
had a point of difference with the
Minister. He gaid in the other House
and he is saying in this House also—
the other day Shri Shanti Bhushan
also insisted—that biri ig not an essen-
tial article of consumption for poor
people. That is one. Secondly, the
Minister has said that excise duty of
only one paisa on ten sticks of biri is
imposed without knowing how much
it affects the poor people. If we accept
the statistics of Shri Kumbhare who is
a known trade unionist, a poor man
consumes 20 sticks of biri a day—that
is the minimum consumption—and he
hag to pay half a paisa per stick more.
Half a paisa per stick 'meang he has to
pay Rs. 40 to Rs. 50 per year extra.
Sir, you know the standard of living
of the common man, the poor man.
Can he afford this hike in price? My
point of difference with the Minister
is: What is an essentia]l item and for
whom? 'There cannot be any differ-
ence of opinion on that, that in India
for every poor man..,

THE VICE-CHAIRMAN (SHRI
U. K. LAKSHMANA GOWDA): Yow
have made the point. Please sit down.

SHR1 NRIPATI RANJAN CHOU-
DHURY: ..Jbiri is an essential item.
If you pass in a train you see even a
begger smokes. .,
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THE VICE-CHAIRMAN (SHRI
U, K  LAKSHMANA GOWDA):
Then at this rate we will be going into
discussion. I am sorry, please  sit
down. You have made the point. If
the Finance Minister has anything to
say, let him say.- But you please sit
down. .,

SHRI N, H KUMBHARE: Sir, please

_.allow me one clarification. ..

" on certain things.
.an assurance that, taking into account

SHRI NRIPATI RANJAN CHOU-
DHURY: I have not completed, Sir...

THE VICE-CHAIRMAN (SHRI
U. K. LAKSHMANA GOWDA): In-

- stead of asking for a clarification you

are going on
views.

expressing your ownh

SHRI NRIPATI RANJAN CHOU-
DHURY: All right, let me put a ques-
tion to the Minister. He said he is going
to review imposition of excise duty
Then will he give

~ what I have gsaid, he will also recon-

. man?

sider hig view that it is an essential
article of consumption by the common
That 15 one. Then ..

THE VICE-CHAIRMAN (SHRI

. U. K. LAKSHMANA GOWDA): I

think you have made the point. Please
sit down.

SHRI NRIPATI RANJAN CHOU-
DHURY: My seconq point is about the
sick mills. I want to know from the
Ministey why he is giving concessjons
to big industrial houses who will jusl
take gver the sick mills...

THE VICE-CHAIRMAN (SHRI
U. K. LAKSHMANA GOWDA): He
has already explaineq that.

SHRI NRIPATI RANJAN CHOU-
DHURY: No, no. Whether he hag con-
sidered what amount of excise Juty
NTC hag been paying cn these? If

_ the same concession is given to NTC,

what woulq be the position? If a
favourable reply comes, then, will he
consider that insteag of giving 3all
these sick mills to the textile mag-
nates.

THE  VICE-CHAIRMAN (SHRI
U. K. LAKSHMANA GOWDA): So
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far as the tax is concerned, he hag al-
ready cleared that. You can take one
'minute. Shri Kumbhare,

SHRI N. H. KUMBHARE: Sir, the
Governmeni is of the view that smok-
ing is dangerous to health. That
means, the Government wants that
bidi smokers should give up smoking.
Suppose they give up smoking, That
will have effect on production. There
will be a reduction in the production
of bidis and ultimately it will affect
the employment potentiality. Today
thirly lakhs of people are employed
in the bidi industry. In case people
give up smoking, is there any provi-
sion in the budget to provide them al-
ternative employment? You  have
your own problem of unemploy-
ment. .

THE VICE-CHAIRMAN (SHRI
U, K. LAKSHMANA GOWDA): You
have made your point,

SHRI N. H. KUMBHARE: The pro-
blem of unemployment ha; not been
deall wath,

=t 73T Tag Werdt (IR M) ¢
JTANTEAS WEIRA, F9€ & ey |
§ uF FAffRdoT  =mear § 1 HE
qEY qF9 9% &R w9 a7 @ g
A% afrHEREr  {ueerE A N
T A Q19T AT ATEAN T T AT
T ¥ | UHT ged ¥ § faw WAl wERy
¥ wg S =g B owm g awe
¥ Sorw ge afdfeafaat # 3o @@ wies
Faq A e & fau foe w5
fora¥® d5a # wa% ga7 g ™ & 7
§ 7z ¥ sraT wgar § fwowm W&
#@reg 57 gAEi X fa w9 @fw
&UEH A FE €71 v & asm
SIS

i} O STFT : ITHWIEHE HgIaH,
Tl § ag 9=t 93 S e g &5
AGI-ATT FqdAar gt 1 OGwT
I WTHT ISIT T G 2 | TQ GHE
g WM § O TS der gy @ g b
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[ Tz 3T
gafae & faa oot wger g zwan §
ST ATEN \FIER AW F apedy
ot & Fqea § @l g G § 2w Ay
AT F faq TS 7Y @ /i Avgand
wgr & | foodr sfewr <t #1 awR ¥
qrat arg TOF d A1 F goe &
‘Y ST TG TIEHTC FT F7F mﬁ T
a.\-@ g P e wima ev oo

THE VICE-CHAIRMAN (bHRI
U. K. LAKSHMANA GOWDA) T-Ie
will clarify that.

=t U STET ¢ JUNEIENE
#gem, § faw ag s A mgar g 6
IMW AT A F fAC A3H AT BV
freet a@) #1_avF ¥ S SR
qqe & ST A, T FIN TR
JFHI FE T F G H AL -
fra T €r g ?
THE VICE-CHAIRMAN (SHRI
U. K. LAKSHMANA GOWDA): You
have put the question on pension. I

am asking the Finance Minister whe.
ther he could clarify that.

SHRI H. M. PATEL: So far as the
handloom point ig. concerned, if the
position ig really as what Shri Bhan-
dari has said and if any difficulty will
be created for handloom in any direc-
tion, I shall certainly examine it. But
to my information that wil] not be
the case.

So far as the gther point is concern-
ed, I do not know what he is refer.
ring to. There is no Government deci-
sion or announcement on the subject.

SHRI N. H KUMBHARE: What
about bidi?

THE VICE-CHAIRMAN (SHRI U.
K. LAKSHMANA GOWDA): I think
we have had enough discussion. We
will now proceed to the next item.

SHRI BHANU PRATAP SINGH
(Uttar Pradesh): I suggest that the
next item in the List of Business,
namely, legislative business, be post-

"voned for the time being and the next

[ RAJYA SABHA ]
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item, namely, half-an-hour discussion

be taken up.

THE VICE-CHAIRMAN (SHRI U.
K. LAKSHMANA GOWDA): Does
the House agree with Shri Bhanu
Pratap Singh’s suggestion?

SOME HON, MEMBERS: Yes,

THE VICE-CHAIRMAN (SHRI U.
K. LAKSHMANA GOWDA): We
will now take uv half-an-hour discus-
sion,

T O —_—

HALF-AN-HOUR DISCUSSION ON
POINTS ARISING OUT OF ANS.
WER TO S. Q. 67 ON THE 15TH
JUNE, 1977 RE: FUNCTIONING OF
CULTURAL ORGANISATIONS IN
THE COUNTRY.

o i qat (R sﬂfrwr-
Iy HATEY, 30§ A GieFiaw qsal
R aifgasd & fauw ox sgg #w
faame famst  gom § ) FWTEIC A
arfgeas e @wTS & W AT AT A@
f9g Y agT o SR AT & |
mafte ¥ 1597, 1977 & A9 geur
64 ¥ TN qaTaAr ax, foraert f qrers
Aal weafadt M Fumw A5 g
3 7% 97H 9IE ¢ |
[The Vice.Chairman (Shri Shyam

Lal Yadav), in the Chair]

SAATEAA FEIRT, dady  wareay
0% 95 e FIEAT g § WR ag
wfomr ag & oo gy ge AT &
frsft Staw & w3gr s g | TR
T8 3T 1 AR ATg I8 TEIF &1 /T
9T I T AT AT &), W o Faw
o Tl &, sigt o ST a9y v weweT av
qer @« 7 g ) fIes 30—40ant &
gYg gu § OF Fgq qSr @SS
g AR g 78 fF o7 gar & g9
Fr ol § o) @EaR ¥ frafea
FE Y ¥ 7 TAHS TqA] § F9 &
FH T@A [T ANEE AR 95 TE
¥ FEw] T FAETG ¥ 79y 47 73



